Jammu and Kashmir o Parivesh Bhavan, Forest Complex

Pollution Control Committee : Transport Nagar, Jammu, 180 006
chairman87jkspcb@gmail.com WTSA Silk Factory Road
membersecretaryjkspcb@gmail.com SO AT SOEA Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

The Consultant Judicial,

Hon’ble National Green Tribunal,
Principal Bench,

New Delhi.

No: JKPCC/NGT/OA 1046/2025/ S65'/ Date:-2§08-2025

Sub:- Report on behalf of Jammu and Kashmir Pollution Control
Committee pursuant to Hon'ble National Green Tribunal, order
dated 29.04.2025 passed in OA No. 190/2025, titled “News Item
titled Brari Nambal: A stark failure Successive regimes failed to
restore glory of Dal Lake’s lagoon appearing in Greater Kashmir
dated13.04.2025”.

Sir,

In compliance to the directions of Hon’ble National Green Tribunal,
Principal Bench, New Delhi order dated 29.04.2025 passed in OA No.
190/2025, titled “News Item titled Brari Nambal: A stark failure
Successive regimes failed to restore glory of Dal Lake’s lagoon
appearing in Greater Kashmir dated13.04.2025”, the Report of the J&K
Pollution Control Committee is submitted herewith.

Itis, therefore, requested that the Report may kindly be taken on record and

placed before the Hon’ble NGT for consideration.

Yours faithfully,

(Ghan&%ﬂ%%’gh) JKAS

Member Secretary 29 .Q.
J&K PCC 2 r

Encl:- As Above
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Before the Hon’ble National Green Tribunal
Principal Bench, New Delhi

Original Application No. 190 of 2025

IN THE MATTER OF “News Item titled Brari Nambal: A
stark failure Successive regimes failed
to restore glory of Dal Lake’s lagoon
appearing in Greater Kashmir dated
13.04.2025”.

Report on behalf of Jammu and Kashmir Pollution Control Committee
pursuant to Hon'ble National Green Tribunal, order dated 29.04.2025
passed in OA No. 190/2025, titled “News Item titled Brari Nambal: A
stark failure Successive regimes failed to restore glory of Dal Lake’s
lagoon appearing in Greater Kashmir dated13. 04.2025”.

Background:

That the Hon’ble National Green Tribunal vide Notice dated

29-04-2025 in OA No. 190 of 2025 directed as follows: -

“The news item raises substantial issues relating to compliance

with the environmental norms and implementation of the provisions

of scheduled enactment.

Power of the Tribunal to take up the matter Suo-motu has been

recognized by the Hon’ble Supreme Court in the matter of

“Municipal Corporation of Greater Mumbai vs. Ankita Sinha & Ors.”

reported in 2021SCC Online SC 897.

Hence, we implead the following as respondents in the matter:

I Central Pollution Control Board (CPCB) Through its Member

Secretary, Parivesh Bhawan, East Arjun Nagar, Delhi -

110032.

ii. Jammu and Kashmir Pollution Control Committee, Through
it’s Chairman Parivesh Bhawan, Forest Complex, Transport
Yard, Jammu — 180004.

jii.  Jammu and Kashmir Lake Conservation and Management
Authority, LCMA Office, Miskeen bagh, Boulevard Road,
Srinagar.
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iv.  Srinagar Municipal Corporation Karan Nagar, Srinagar
7900170.

V. District Magistrate, Srinagar Amar Niwas Complex,
Tankipora.

Issue notice to the above respondents for filing their

response/reply by way of affidavit at least one week before the next
date of hearing. If any respondent directly files the reply without
routing it through his advocate 4 then the said respondent will
remain virtually present to assist the Tribunal.”

Status Report:

In compliance to the aforesaid directions of Hon’ble National Green

Tribunal, Principal Bench, New Delhi issued on 29-04-2025 in OA No. 190 of

2025, the report of the J&K Pollution Control Committee is submitted as under:-

j

That Director, Department of Ecology, Environment and Remote
Sensing Jammu/Srinagar was requested to provide the historical
change analysis based on the satellite data for Brari Nambal vide this
office No. JKPCC/Sc./OA-190/2025/379-382; dated: 31.05.2025
(Copy enclosed as Annexure 1) and No. JKPCC/Sc./OA-
190/2025/533-535; dated: 20.06.2025 (Copy enclosed as Annexure
2)
That The Commissioner SMC Srinagar was asked to share the
following information with J&K PCC vide this office No.
JKPCC/Sc./OA-190/2025/383-386; dated: 31.05.2025 followed by
reminders vide this office No. JKPCC/Sc./OA-190/2025/516-519;
dated: 20.06.2025, JKPCC/Sc./OA-190/2025/611-614;  dated:
03.07.2025, JKPCC/Sc./OA-190/2025/715; dated:  30.07.2025,
JKPCC/Sc./OA-190/2025/842; dated: 11.08.2025 and JKPCC/Sc./OA-
190/2025/949; dated: 22.08.2025 (Copy enclosed as Annexure 3)

a) Land record pertaining to the Brari Nambal.

b) Total Area encroached out of the lake area.

Qe%.fw'-—
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c) List of establishments that have encroached upon the lake
area.

d) Number of drains being discharged into the lake and guantum
of discharge per day.

e) Existing facilities for the treatment of liquid and solid waste.

f) Future Action Plan for conservation of lake with special
emphasis for eviction of encroachments, liquid waste
management, and solid waste management including plastic
waste, e-waste etc.

g) Technical and operational details of the two STPs operating in
the lake area

That Deputy Commissioner, Srinagar, was requested to share the
following information with J&K PCC vide this office No. JKPCC/Sc./OA-
190/2025/391-394; dated: 31.05.2025 followed by reminders vide this
office No. JKPCC/Sc./OA-190/2025/520-523; dated: 20.06.2025,
JKPCC/Sc./OA-190/2025/611-614; dated: 03.07.2025, JKPCC/Sc./OA-
190/2025/716; dated: 30.07.2025, JKPCC/Sc./OA-190/2025/844;
dated: 11.08.2025 and JKPCC/Sc./OA-190/2025/950; dated:
22.08.2025 (Copy enclosed as Annexure 4)

a) Land record pertaining to Brari Nambal.

b) Total Area encroached out of the lake area.

c) List of establishments that have encroached upon the lake
area.

d) Number of drains being discharged into the lake and quantum
of discharge per day.

e) Existing facilities for the treatment of liquid and solid waste.

f) Future Action Plan for conservation of lake with special

emphasis for eviction of encroachments, liquid waste
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management, and solid waste management including plastic

waste, e-waste etc.
That Vice Chairman, J&K Lakes Conservation and Management
Authority, Srinagar was requested to share the following information
with J&K PCC vide this office No. JKPCC/Sc./OA-190/2025/387-390;
dated: 31.05.2025 followed by reminders vide this office
No. JKPCC/Sc./OA-190/2025/512-515; dated: 20.06.2025,
JKPCC/Sc./OA-190/2025/633; dated: 16.07.2025, No. JKPCC/Sc./OA-
190/2025/717; dated: 30.07.2025, No. JKPCC/Sc./OA-1 90/2025/843;
dated: 11.08.2025 and No. JKPCC/Sc./OA-1 90/2025/948; dated:
22.08.2025 (Copy enclosed as Annexure 5)

a. The recorded area of the Lake and the present area.

b. Action Plan for Lake Conservation and Management,

¢. Technical and operational details of the two STPs operating in the lake

area.
i) That Regional Director, J&K PCC, Kashmir was asked to share the
factual status report w.r.t following vide this Office No. JKPCC/Sc./OA-
190/2025/301; dated: 19.05.2025 (Copy enclosed as Annexure 6):

a) Actual area of the lake and present status.

b) Factors responsible for water stagnation in the Brari Nambal

Lake.

c) Status of encroachments along the lake.

d) Status of dumping of garbage in the lake.

i) That Regional Director, J&K PCC Kashmir was also requested to
submit the information w.r.t operational performance of 2 Numbers
of STPs operational around the Brari Nambal Lake for last two years
and monthly water quality analysis report of the Brari Nambal Lake
vide this Office No. JKPCC/Sc./OA-190/2025/395; dated: 31.05.2025.

(Copy enclosed as Annexure )
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Department of Ecology, Environment and Remote Sensing, J&K.:
That Department of Ecology, Environment and Remote Sensing have
submitted its report vide No. DEERS-SCTF/8/2025-05/1/56820/2025;
Dated: 26.06.2025 (Copy enclosed as Annexure 8).

Table showing land use/ land cover change analysis for Brari

Nambal between 2003 and 2025 is summarized as under:

LULC 2003 Area (Ha) 2003 LULC 2025 Area (Ha) 2025 % Change
Agriculture 0.93 Agriculture 0.63 -31.90
Built-up 4.32 Built-up 12.11 180.27
Floating 19.84 Floating 18.30 -7.79
vegetation vegetation
Open Land 1.46 Open Land 2.58 76.84
Open water 4.85 Open water 10.68 120.33
Park 0.54 Park 0.38 -29.82
Plantation 17.22 Plantation 3.09 -82.0
Playground 0.73 Playground 0.71 -2.82
Road ! 5.48 . Road 6.18 12.80
STP 244 I STP 297 21.60
Stream 0.03 I Stream 0.05 65.81
Sewer Line 0.15
Total 57.87 57.87

Regional Director, Pollution Control Committee, Kashmir:
That Regional Director J&K PCC Kashmir has submitted updated
status report w.r.t. Water Quality analysis and performances status of
STPs operational at Brari Nambal, vide office No. PCC/RDK//Lab-
Coord/A/25-26/20-22; dated: 22.08.2025 (Copy enclosed as

Annexure 9).

QO
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Highlights of the report are briefly summarized as under:

a)

d)

The area of Brari Nambal Lagoon as per revenue record is 43.0
ha, but the GIS image shows the area of the lake is 41.71ha
(Source DEERS)

The Lagoon is interconnected with Dal Lake through Nowpora
Channel and is ecologically important as it helps to regulate
hydrology of Dal Lake by releasing its surplus waters into river
Jhelum via-a conduit at Fateh Kadal area.

During the current inspection, it was observed that
management of sewage in Babdem area is poor as two drains
near Babdem area gets emptied into the Lagoon which is the
main source of the pollution of Lagoon.

It has been observed that two STPs with treatment capacities of
16.1 MLD and 17.1 MLD respectively are located in the vicinity
of the Brari Nambal area, out of which 1 STP is operated and
maintained by the LCMA, which discharges its treated effluent
into the Lagoon, while other STP commissioned by UEED
releases its treated effluent into both the lagoon and river
Jhelum.

However, both STPs have been found not operating as per the
standard prescribed by Hon’ble NGT. Further, a substantial
volume of inadequately treated sewage is being discharged into
the Lagoon, which has resulted in deterioration of water quality
characterized by elevated levels of BOD and
COD and other nutrient concentrations.

Water quality assessment of Brari Nambal Lagoon:
The analysis of water samples collected at different locations
indicated that water quality in all the monitoring locations

doesn’t meet the primarily water quality criteria laid for Class-B
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8.

(Outdoor bathing organized) in terms of Dissolved Oxygen (DO),
Biological Oxygen Demand (BOD) and Faecal Coliform which
can be attributed to addition of sewage/domestic waste into
the water body.

J&K Lake Conservation and Management Authority, Srinagar: The

Vice Chairman, J&K Lake Conservation & Management Authority,
Srinagar, has submitted detailed status w.r.t. Water quality analysis,
performance status of STPs and Action plan for Conservation and
Management of the Brari Nambal Lagoon, vide letter No.
LCMA/789/2607 dated 28-08-2025 (copy enclosed as Annexure-10),

which is reproduced as under:

Area of the Brari-Numbal Lagoon:

The Brari-Numbal Lagoon water body is acting as an outflow basin of the Dal Lake
connecting it finally to river Jhelum through 468 meter long cut and Cover Conduit linking.
The waterbody is connected lively with Dal lake through an open channel called as Nowpora
channel approximately half a km length.

As communicated by Tehsildar, Khanyar Srinagar vide letter no. TKS/0Q/676-77/25, dated:
18-08-2025 (Copy enclosed as Annexure-A), the Brari-Numbal is a revenue village of Tehsil
Khanyar, wherein some portion is in the shape of waterbody commonly known as “Baba
Demb Brari Numbal Lagoon”. However, no entry in this regard is recorded in the revenue
records.

The “Baba Demb Brari-Numbal Lagoon” is existing upon many survey No’s including
proprietary as well sarkar comprising of 858 Kanals 10 Marlas. Out of which 618 Kanak 04
Marlas recorded as proprietary and 240 Kanal 06 Marlas recorded as Sarkar. Further, the
lagoon is surrounded by macadamized roads on spot. The google Map is enclosed as

Annexure-B for ready reference.

2. Action Plan for Conservation and Management of the Brari-Numbal Lagoon:

Most of the Conservation and Management Projects/Plans/ measures taken for the Dal and
Nigeen Lakes are also extended to the Brari-Numbal Lagoon. However, due to its huge area
under the proprietorship of private parties, the dredging and other developmental works got
hampered as the land owners showed resentment and didn’t allow the Authority to carry out

the dredging and other works which has badly affected the other restoration measures being
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1.

V.

A) Projects/works completed/under execution:

The 468 mtr long Duct/Conduit connecting Brari-Numbal to River Jehlum starts from the
southern edge of Brarinumbal Lagoon, near Rainawari side, and terminates at the River
Jehlum near Sathu Barbar Shah. It was constructed during 1995-96 under the Dal Lake
and Catchment Area Development Project with cost of Rs 0.94 Cr under the state Sector
and supported by MoEF, Gol. The main purpose of this ductis to regulate the water level
in Brarinumbal especially during monsoon/flood seasons, and to prevent backflow from
Jehlum into the Lagoon and also allow occasional flushing of stagnant water from
Brarinumbal into Jehlum and reduce eutrophication, provided gates are opened during

controlled flow.

The settlement of sediment load/suspended material is being dredged out with
appropriate frequency to keep the water body navigable. The recent required dredging
work has been executed by J&K LCMA vide allotment order No. LD-11/732-38
dated:04.07.2020 with a completion cost of 23.70lacs (Copy enclosed as Annexure-C).

The water body of Brari Nambal Lagoon is presently fully navigable.

The J&K LCMA has installed many aerators for aeration of the Lagoon at a cost of
Rs.40.52 vide allotment No MD/LDA/1908-1915, dated:14.08.2020 (Copy enclosed as
Annexure-D). Trash booms have been installed across the Nowpora channel at Baba
Dawood Khakhi Bridge and other incoming drain outlets along the western shore of
Lagoon for arresting the flowing garbage and wastes. The work has been executed vide
allotment No. LD-15/1403-09 dated: 14.08.2024 at an allotted cost of Rs. 15.21 Lacs
(Copy enclosed as Annexure-E]. The collected wastes/garbage at these trash boom
points is removed periodically through labors and disposed off properly. The solid waste
management of the Lagoon is catered under the composite annual contract of solid
waste management of Dal/ Nigeen Lake. The current contract has been allotted vide
allotment No. LCMA/02 of 2025-26 dated: 08.04.2025 at an allotment cost of Rs. 177.55

Lacs (Copy enclosed as Annexure-F).

The basin is already delineated/ demarcated by way of permanent macadamized roads,
foot path. In order to restore the Brari Nambal Lagoon to its original State, various works
for Rejuvenation and Revival of Brari Nambal Lagoon were taken up under Atal Mission
for Rejuvenation & Urban Transformation (ARMUT) by spending an amount of Rs.8.76 Cr

as detailed below:
e
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Vi,

S.No.

Name of the project Year
|Completion

off

Expenditure
(RsinCr.)

Rejuvenation of BrariNambal Phase -/ :
Four patch works of 250 metre each (RD 0 to 1000
metres)

2079-20

0.12

A.
B.

Rejuvenation of BrariNambal Phase -1l :

Dredging works: Saida Kadal to Nowpora.
Dredging works: Dalgate to baba Dawood
Bridge

120719-20

4.32

Rejuvenation of BrariNambal Phase -llI:
Improvement and beautification of temple along
with slope stabilisation of premises.

2019-20

0.19

1.

Rejuvenation of BrariNambal Phase —IV: 2020-21

Manual/mechanical dredging off
BrariNamballLagoon

Construction of 1000 meters Walk way and|
slope stabilization

Solid waste works.

Restoration of damaged electric poles.
Repairs and renovation of existing grill
fencing.

Supply & Installation of aerators.

4.13

Total

8.76

Further, following works for Integrated Development of Tourist Facilities at Brari Nambal
Lagoon under PMDP were also undertaken for a total amount of Rs.6.27 Cr.

S. Project Project sub-component Year ofTExpenditure
No. |Component Completion |((RsinCr.)
T Flea market{Construction of food court near MP School [20217-22 1.70
Food Street  |Installation of fountain near Shehri Khas
gate
Construction of central verge
2. Kiosks in flealConstruction of Jetty (flea market) nearl2021-22 1.02
market shehri Khas gate
Construction of kiosks (03 units)
3. Pathway Construction of Inner and outer Pathways |2021-22 2.97
Providing of ornamental grill fencing
4. Retaining wall |Construction of retaining wall 2021-22 0.10
5. Lighting Supply, laying, testing & commissioning off2021-22 0.48
cables mounting of street lights
Total 6.27

The Brari-Nambal Lagoon is also covered under annual upkeep and maintenance

activities viz. seasonal de-weeding, collection of solid waste material, aeration, etc
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which are annually under taken for Dal and Nigeen Lakes. Last two years details are as

under:

S. |Annual Plan Expenditure (Rs in Cr.) Proposed  for

No. 2023-24 2024-25 (till  |2025-26

date)

1. |Manual De-weeding of Dal-NigeenLake including] 3.05 3.33 Rs 4.97Cr.
Brari-Nambal [agoon

2. |Solid Waste Management of Dal-Nigeen lake 1.34 1.38 Rs2.10Cr
including Brari-Nambal

3. |installation of Trash booms at Dawood Khaki Bridge, Nit 12.88 Nil
Pokhribal, Batapora Nallah, Meerakshah & Braril
Nambal

Vil. The Research & Monitoring wing of the J&K Lake Conservation & Management Authority
(LCMA) comprising of 04 No of scientists and subordinate technical assistants working
on the lake and are doing continuous monitoring and observations for the parameters
like

i. Physicochemical parameters
ii. Biological parameters (Micro flora and fauna)
iii.  Status of fish.
iv. Macrophyte study
v. Microbiological study

Vil The frequent testing followed by reporting and based on the scientific opinion, the J&K
LCMA formulates the action plans accordingly to conserve the water body by
implementing the various restoration works.

IX.  Presently, the J&K LCMA has zeroed in following topics for research which will benefit the
lake and will become the fruitful tool for the conservation of Brari- Nambal Lagoon and
the conservation of Dal-Nigeen Lakes.

1) Effect of nutrient levels on microbial diversity in sediment of Brari- nambal lagoon.

2) The co-relation between water quality and microbial community by redundancy
analysis.

B) Projects/Works in Pipeline:

I.  Dredging of Brari-Nambal Lagoon:
The removal of slush is being carried out manually on daily basis. However, the J&K
LCMA has planned to carrying out dredging operations through departmental machinery
to remove the land mass and radhs within the lagoon. The shifting of the machinery *
Grab Dredger” is under process.

Il.  Pollution Abatement of Brari Nambal Lagoon:
The project “Pollution Abatement of Brari Numbal Lagoon for an amount of Rs 50.64 Cr
which includes construction of a 14 MLD STP near existing Brari Nambal STP of UEED
alongwith Sewer network and other allied works to cater to the discharge of 06 No.
existing drains going into the Brari-Nambal lagoon is being taken by J&K UEED under NGT
Action Plan 2025-26. The DOR for the project is under preparation.

3. Technical & Operational details of the two STPs Operating in the lake area:

Most of the Sewage coming out of the surrounding residential & commercial
establishments is being treated through 02 No. of Sewage Treatment Plants having Capacity of
16.MLD & 17.08 MLD managed by J&KLCMA & J&K UEED respectively.

%W
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STP Brari-Nambal (New) managed by J&K LCMA:

The Sewage Treatment Plant (STP) located at Brari Nambal, Srinagar, was commissioned in the
year 2013 as part of the broader initiative to improve the water quality of the Dal Lake and its
adjoining water bodies. This facility plays a vital role in reducing the domestic sewage load
entering the Brari Nambal Lagoon and contributes significantly to the environmental restoration
and conservation of the region.

The Brari Nambal STP (16.1 MLD primarily caters to the sewage generated from the densely
populated areas around the Dal Lake and the old city (Shehr-e-Khaas) region. These areas
generate substantial domestic sewage that earlier flowed untreated into the Brari Nambal
lagoon and Dal Lake, contributing to pollution. With the establishment of the STF, wastewater
from these areas is intercepted, treated, and safely discharged, significantly reducing the
pollution load on these critical water bodies.

Design, Capacity & other features :

e Treatment Capacity: 16.1 Million Litres per Day (MLD)

e Technology Used: Sequential Batch Reactor (SBR)

e The design of the plant is based on CPCB /SPCB norms .

e The area mostly cater falls and covers on the western fore shore of the Dal lake.

e The plant s situated at Brari-Nambal lagoon in the old city.

e The treated water is disposed into River Jnelum at Fateh Kadal through Brari-Nambal cut
e Presently the plant is catering and operating almost 80% of its design capability

Key Parameters:

Design Basis & Plant Performance of STP:

1.SBR Based STP at Brari-Numbal

Parameters Units Raw sewage flow characteristics
Flow md 16700 Treated wagte water
Peak Factor m/d 2.5 quality
Ph m*/d 7.0-7.5 7.0-8.0
BOD mg/l 150-270 <30
COD mg/l 350-480 <250
7SS mg/! 100-160 <100
NH3-N mg/l 2.52-6.5 >90% removal
NO3-N mg/l 0.45-2.2 >90% removal
Total mg/l 2.98-8.52 >90% removal
Phosphate
Coliform Count | MPN/100 ml | _ 1X107 ) [ <1X10°

STP Brari-Nambal (old) managed by J&K UEED:
The Sewage Treatment Plant (STP) located at Brari Nambal, Srinagar, constructed by J&K UEED
was commissioned in the year 1988. Total population connected is more than two lacs with

inflow sewage 22-23 MLD.
Design and Capacity :

e Capacity: 17.08 Million Litres per Day (MLD)
e Technology Used: Activated Sludge Process Technology (ASP)

Oy
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The brief details of both STPs are tabulated as under:

S Name and address of | Technology Installed | Yearof Cost Populatio | Authority
No. | STP/Treatment plant Capacity | commissionin| (Rsin | nServed | Responsibl
MLD g Cr.) e for
installation
STPs
1. |STPBrari-Numbal |Sequential Batch
(New) Reactor (SBR) 76.10 2013 22.38 | 149047 | J&KLCMA
2. STPBrari-Numbal Activated Sludge
(Old) Process (ASP) 17.08 1998 2.24 | 208000 | ;&K UEED
Total 357047

e The J&K Lake Conservation and Management Authority has recently successfully installed
Online Continuous Effluent Monitoring System (OCEMS) at five STPs including
Brarinambal to record various Physio-chemical parameters like BOD, COD, TSS etc. on
real-time basis. This is a step towards paradigm shift towards latest technology and smart
monitoring of effluent quality. Further, the Phsico-chemical parameters are also being
analyzed in Research & Monitoring Division of J&K LCMA.

e The analysis results of the STPs at Brarinambal samples analyzed in LCMA, Research and
Monitoring Division, Miskeen Bagh, Srinagar on 29-07-2025 are as under.

Parameters | Units Brarinambal Brarinambal Norms as Permissible

LCMA (16.10 UEED (17.08MLD) | per NGT limit as

MLD) CPCB
Air ‘C 28.8 28.8 - -
Temperature
Water °C 24.5 25 24.6 24.7 - 5°C above
Temperature receiving

waterbody
pH - 6.9 7.7 6.8 7.4 - -
T. mg/l 2.3 1.3 3.0 1.7 1.0asT.P 5.0
Phosphate
Ammonical mg/l 21.1 17.4 20.2 12.8 10asT. 50
Nitrogen Nitrogen
Nitrate mg/l 1.02 0.95 0.7 0.88 B
Nitrogen
T.8.8 mg/! 156 32 195 153 - 100
Faecal Col/100m!l - 500 - 3200 Permissible | Lessthan
coliform 2030 1000
Desirable
100
MPN/100ml
Dissolved mg/l 0.4 4.8 0.2 2.4 . -
| oxygen ]

CcoD mg/l 401 133 247 143 50 250
BOD mg/l 129 18 | 134 55 10 30

Rl
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The STP managed by J&K LCMA conforms to CPCB norms. The same is being now upgraded
under AMRUT 2.0 to improve the quality of treated outflow as per NGT norms. The funds for
upgradation of STP stand released. The J&K UEED has been asked to execute the up-
gradation work and the tenders stand floated by J&K UEED on 14-08-2025 and date of
opening of bids is 04-09-2025 (Copy enclosed as Annexure-G).

Further, as informed by J&K UEED vide letter no. SE-11/406-08, dated: 15-07-2025 (copy
enclosed as Annexure-H)), the project Pollution Abatement of Brari-Numbal Lagoon for an
amount of Rs 50.64 Crore which includes construction of 14 MLD STP alongwith sewer
network and other allied works to cater the discharge of 06 No. existing drains going into the
lagoon near existing Brarinumbal STP has been undertaken by them under NGT Plan-2025-
26. DPR is under preparation.

Operation and Maintenance of STPs:

» The Operation and Maintenance of all the five STPs of J&K LCMA including Brarinambal has

been outsourced through tendering and is being carried out through Private agency under
proper monitoring of the Authority. The details of O&M Contract of SBR based STPs are as
under

5. | Name of the STP Date of Period | Project/ Allotted | Name of the
No. start of Advertised Cost(in | Agency
Contract cost(InCr.) Cr)
o1 [. Brarinambal. M/s Ecoo
2. Nallah Amir Khan Dec-2024 02 Yrs 4.26 3.50 Chem Sales
and Services,
| Gujrat

» Asinformed by J&K UEED, the Operation & Maintenance of STP under their control

is being carried out by Department itself.

9. The Deputy Commissioner, Srinagar have also furnished status report

w.r.t area of village Brari Nambal in the revenue record vide his No.
DCS/ARA/901-R/2025/409 dated 28-08-2025 (copy enclosed as

Annexure-11).

The status report of Deputy Commissioner, Srinagar is briefly

summarised as under:

a) As per the report of Tehsildar Khanyar, Brari Nambal is a revenue village under
Tehsil Khanyar, wherein some portion of land is in the shape of a water body
known as “Baba Demb Brarinambal” on land comprising of 858 Kanals 10
Marlas, out of which 618 Kanals 04 Marlas recorded as proprietary land and
240 Kanal 06 Marlas recorded as Sarkar Land. Furthermore, a temple exists
on a patch of land measuring roughly 5 Kanals and an approximate area of 70

Kanals is under STP.
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10.

Prayer:

b)

c)

d)

e)

That the Aksi Latha of estate Brari Nambal is in deteriorated condition. Hence
additional time is sought to verify actual encroachment on spot.

As per the report of Divisional Officer, JKPCC, two CSTPs are operational
along the periphery of the Brarinambal lagoon with a combined capacity of
33.2 MLD.

That responsibility for Solid Waste Management i.e. collection, disposal, and
treatment of solid waste lies with the Srinagar Municipal Corporation (SMC)
which is being done as per routine schedule.

As per the report of UEED, liquid waste treatment being carried out through
two STPs. The STP of 17.08 MLD at Brarinambal have been established by
UEED and the STP of 16.10 MLD is under the Management of LCMA.

The Status report in the matter is awaited from Commissioner,
Srinagar Municipal Corporation, who have sought more time for
furnishing the status report in view of the prevailing flood situation.

In the premises, it is therefore respectfully prayed that the report may
kindly be taken on record before the Hon’ble National Green Tribunal for
consideration.

Q
(GhanSham Singh)
Member Secretary

J&KPCC

Page 14 of 14
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Jammu and Kashmir Pollution == Parivesh Bhavan, Forest Complex
Control Committee e Transport Nagar, Jammu, 180 006
chairman87jkspcb@gmail.com Silk Factory Road
membersecretaryjkspcb@gmail.com Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

// JEKPCC\\

I
N NEW DELHI 2024

Director,
Department of Ecology, Environment & Remote Sensing,
Jammu/Srinagar.

No.: JKPCC/Sc./OA-190/2025/379- 382 Date: 3| -05-2025

Sub: Hon’ble NGT order dated 29.04.2025 in O.A 190/2025 News item titled “Brari
Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025”.

Sir,

Kindly refer to the above captioned subject. In this connection, | am to convey
that Hon’ble NGT Order dated 29-04-2025 in O.A No. 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025” (copy enclosed).
The observations of the Hon’ble NGT in the aforesaid O.A are as under:-

“The news article relates to the pollution and encroachments in the Brari
Nambal water body in Srinagar. As per the news article, Brari Nambal is a
historically significant water body situated in the heart of Srinagar's Downtown
area. The article highlights that the lake, which once had clear and sparkling
waters, is now reduced to a stagnant, foul smelling, and garbage-ridden site.
It further states that the water body holds immense ecological importance for
Dal Lake, as it plays a vital role in regulating its hydrology. The article reports
that Brari Nambal has suffered years of neglect, largely due to the absence of
sustained conservation measures, widespread encroachments, and
unchecked pollution. A conservation project was reportedly formulated in
2015, following a media campaign, but the article claims that no substantial
implementation has taken place since.

According to the news item, the deterioration of Brari Nambal began in the
1970s when its natural outflow channel, Nallah Mar, was filled in. This
significantly disrupted the water body's hydrology and resulted in stagnation.
The article mentions that although a 468-metre conduit was later constructed
to connect Brari Nambal with the Jhelum River at Fateh Kadal, its functionality
is limited. The lake's water outflow depends on the water level in the Jhelum,
when the river level is high, the regulatory gate is kept closed, which further
hinders circulation.

The news item states that no scientific studies have been undertaken to
support the restoration of Brari Nambal. It also notes that a significant portion
of the lake has been encroached upon, especially from the Baba Demb side.
In the absence of regulation, illegal shops and structures have emerged along
its banks. Additionally, the area is reportedly being used as a dumping ground
for plastic and other nonbiodegradable waste and even as a loading point for
trucks.
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The news item emphasises an urgent need to improve water circulation within
the lake. It suggests possible measures such as constructing a waterway
along roads branching from the old Nallah Mar route or re-establishing a
hydrological connection between Brari Nambal and Anchar Lake.”

In this connection, | am directed to request you to kindly provide the historical
change analysis based on satellite data for Brari Nambal. The information as above
is urgently required in connection with the case referred to above.

Yours faithfully,

Encl: As above. 0Q
(Ghangam Singh) JKAS
_}C/P Member Secretary % |. 5, 5 ¢
I’LV'J&K PCC, Jammu.

Copy to the:

1. Commissioner/Secretary to the Government, Housing and Urban
Development Department, Civil Secretariat, Jammu/Srinagar for kind
information.

2. Commissioner/Secretary to the Government, Department of Forest, Ecology
and Environment, Civil Secretariat, Jammu/Srinagar for kind information.

3. Regional Director, Pollution Control Committee, Kashmir for information and
necessary action.
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Jammu and Kashmir /m \ Parivesh Bhavan, Forest
«'ollution Control Committee | | Complex
chairman87jkspcb@gmail.com “m; |TUWTSA Transport Nagar, Jammu,
membersecretaryjkspcb@gmail.com A\ ‘ﬁp}r/ Y Ot 180 006

Silk Factory Road

0191 - 2472881, 2476925 Rajbagh, Srinagar, 190 008

Director,
Department of Ecology, Environment & Remote Sensing,
Jammu/Srinagar.

No.: JKPCC/Sc./OA- 190/2025/533- §3Y Date: 9p -06-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025".

Ref: JKPCC/Sc./0A-190/2025/379-382; dated: 31-05-2025.

Sir,

Kindly refer to this office No. JKPCC/Sc./0A-190/2025/379-382; dated: 31-05-2025,
In this connection you are again requested to kindly provide the historical change analysis

based on satellite data for Brari Nambal at the earliest for needful compliance.

Yours faithfully,

(Ghan% hr?gh) K.I;e—‘

Member Secretary 2.0. 5. 2 §

Copy to the:
1. Commissioner/Secretary to the Government, Housing and Urban Development
Department, Civil Secretariat, Jammu/Srinagar for kind information.
2. Commissioner/Secretary to the Government, Department of Forest, Ecology and
Environment, Civil Secretariat, Jammu/Srinagar for kind information.
3. Regional Director, Pollution Control Committee, Kashmir for information and
necessary action.
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Jammu and Kashmir — Parivesh Bhavan, Forest Comp@z

Pollution Control Committee _,_-_?‘J;K Peo\ Transport Nagar, Jammu, 180 006
= Silk Factory Road

chairman87jkspcb@gmail.com o
ITUWTSA Rajbagh, Srinagar, 190 008

membersecretaryjkspch@gmail.com
N 0191 - 2472881, 2476925 NEWDELH) 2024

The Commissioner,

Srinagar Municipal Corporation,

Srinagar.

No.: JKPCC/Sc./OA-190/2025/ 28338 Date:31 -05-2025

Sub: Hon’ble NGT order dated 29.04.2025 in O.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of
Dal Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025”.
Sir,
Kindly refer to this office letter No. JKPCC/Sc/OA190/2025/302 dated 19-05-
2025 on the above captioned subject. In this connection, you are requested to share
the following information with J&K Pollution Control Committee.
1. Land record pertaining to Brari Nambal.
Total area encroached out of the lake area.
List of establishments that have encroached upon the lake area.
No. of drains discharging into the lake and quantum of discharge per day.
Existing facilities for the treatment of liquid and solid waste.
Future Action plan for conservation of lake with special emphasis for
eviction of encroachments, liquid waste management, and solid waste
management including plastic waste, e-waste etc.
7. Technicaland operational details of the two STPs operating in the lake area.

o o p N

The information as above is urgently required in connection with the case
referred to above.
Yours faithfully,

Encl: As above. @n%qggf N
(GhanshamSingh) JKAS

Qﬁ/MemberSecretary 26 )Y

J&K PCC, Jammu
Copy to the:

1. Commissioner/Secretary to the Government, Housing and Urban
Development Department, Civil Secretariat, Jammu/Srinagar for kind
information.

2. Commissioner/Secretary to the Government, Department of Forest, Ecology
and Environment, Civil Secretariat, Jammu/Srinagar for kind information.

3. Regional Director, Pollution Control Committee, Kashmir for information and

necessary action.
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Jammu and Kashmir /;h ch\\\ Parivesh Bhavan, Forest
Pollution Control Committee l{_.r-_'ﬁ_f_mi S Complex
« chairman87jkspcb@gmail.com == ITUWTSA Transport Nagar, Jammu,
membersecretaryjkspcb@gmail.com A\ | /4 NEW DELHI 2024 S 18%002
ilk Factory Roa
0191 - 2472881, 2476925 Rajbagh, Srinagar, 190 008

The Commissioner,
Srinagar Municipal Corporation,

Srinagar.
No.: JKPCC/Sc./OA-190/2025/5)16-519 Date: 20-06-2025
Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled

“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025".

Ref: [) JKPCC/Sc./0A-190/2025/383-386; dated: 31-05-2025.
1) JKPCC/Sc./0A-190/2025/302; dated: 19-05-2025.

Sir,

Kindly refer to this office No. JKPCC/Sc./0A-190/2025/383-386; dated: 31-05-

2025and JKPCC/Sc./OA-190/2025/302; dated: 19-05-2025, on the above captioned

subject. In this connection, you are again requested to share the following information with

J&K Pollution Control Committee at the earliest.

L i S o

Land record pertaining to Brari Nambal.

Total Area encroached out of the lake area.

List of establishments that have encroached upon the lake area.

No. of drains discharging into the lake and quantum of discharge per day.

Existing facilities for the treatment of liquid and solid waste.

Future Action Plan for conservation of lake with special emphasis for eviction of
encroachments, liquid waste management, and solid waste management including
plastic waste, e-waste etc.

Technical and operational details of the two STPs operating in the lake area.

Yours faithfully,

Yldy ng .
g‘lﬁhanshamagingh]]ms

Member Secretary 20 - 6 T a

Copy to the:

1.

2.

3.

Commissioner/Secretary to the Government, Housing and Urban Development
Department, Civil Secretariat, Jammu/Srinagar for kind information.
Commissioner/Secretary to the Government, Department of Forest, Ecology and
Environment, Civil Secretariat, Jammu/Srinagar for kind information.

Regional Director, Pollution Control Committee, Kashmir for information and
necessary action.
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Jammu and Kashmir Parivesh Bh
Rollution Control Committee @ avago?;?::
chairman87jkspcb@gmail.com Transport Nagar, Jammu,
:-*mbersecretaryjkspcb@gmallmm o |4 NEW DELHI 2024 180 008
Silk Factory Road
0191 - 24726881, 2476925 Rajbagh, Srinagar, 1{]0 008

The Deputy Commissioner, -

Srinagar.
REMINDER 1L
No.:. JKPCC/Sc./OA-190/2025/¢]||- Qll; Date: (35-07-2025

Sub: Hon'ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titlf.d “Brari
Nambal: A stark failure Successive regimes failed to restore glory of Dal Lake’s Lagoon

appearing in Greater Kashmir dated 13.04.2025".
Ref: 1) JKPCC/Sc./0A-190/2025/391-394; dated: 31-05 -2025.
1) JKPCC/Sc./OA-190/2025/520-523; dated: 20. 06.2025.

Sir,
Kindly refer to this office No. JKPCC/Sc./0A-190/2025/391-394; dated: 31-05-2025, and

JKPCC/Sc./OA-190/2025/520-523; dated: 20.06.2025, on the subject cited above. As such, you are
again requested to share the following information with J&K Pollution Control Committee by or

before 10.07.2025 for further needful compliance.
1. Land record pertaining to Brari Nambal.

Total Area encroached out of the lake area.
List of establishments that have encroached upon the lake area.

No. of drains discharging into the lake and quantum of discharge per day.

Existing facilities for the treatment of liquid and solid waste.
Future Action Plan for conservation of lake with special emphasis for eviction of

O e N

encroachments, liquid waste management, and solid waste management including plastic

waste, e-waste etc..
Yours faithfully,

ol A

(Ghansham Singh)JKAS
AMember Secretary % 1
- - ')_j

Copy to the:
1. Commissioner/Secretary to the Government, Housing and Urban Development Department,

Civil Secretariat, Jammu/Srinagar for kind information.

2. Commissioner/Secretary to the Government, Department of Forest, Ecology and
Environment, Civil Secretariat, Jammu/Srinagar for kind information.

3. Regional Director, Pollution Control Committee, Kashmir for information and necessary

action.
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Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 006

Jammu and Kashmir /@‘;}\\c\

Pollution Control Committee (
chairman87jkspcb@gmail.com caiEn et e Silk Factory Road
membersecretaryjkspcb@gmail.com \'&!W lTNEQMSMA Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

L=

The Commissioner,
Srinagar Municipal Corporation,
Srinagar.

REMINDER V
No.: JKPCC/Sc./OA-190/2025/7)5 : Date: 30 -07-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025".

Ref: [) JKPCC/Sc./0A-190/2025/516-519; dated: 20.06.2025.

I) JKPCC/Sc./0A-190/2025/383-386; dated: 31-05-2025.
Il1) JKPCC/Sc./OA-190/2025/302; dated: 19-05-2025.
IV) JKPCC/Sc./0A-190/2025/611-614; dated: 03.07-2025.

Sir,

With reference to this office No. JKPCC/Sc./0A-190/2025/516-519; dated:
20.06.2025, No. JKPCC/Sc./0A-190/2025/383-386; dated:31-05-2025, No. JKPCC/Sc./OA-
190/2025/302; dated:19-05-2025 and JKPCC/Sc./OA-190/2025/611-614; dated:
03.07.2025, on the above captioned subject, you are again requested to share the following
information with J&K PCC by or before 10.08.2025, for needful compliance to Hon’ble NGT.

1. Land record pertaining to Brari Nambal.
Total Area encroached out of the lake area.
List of establishments that have encroached upon the lake area.
No. of drains discharging into the lake and quantum of discharge per day.

Existing facilities for the treatment of liquid and solid waste.

oy 1 s W RO

Future Action Plan for conservation of lake with special emphasis for eviction of
encroachments, liquid waste management, and solid waste management including

plastic waste, e-waste etc.
7. Technical and operational details of the two STPs operating in the lake area.

Yours faithfully,

(Ghansiam an&ﬂ]l{AS
w2 $Member Secretary
e ety }0' a -')-J""
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Jammu and Kashmir ,_{f/&;:pcc\ r‘.*":_\ Parivesh Bhavan, Forest Complex

Pollution Control Committee (= N Transport Nagar, Jammu, 180 006
chairmanﬁ?jkspcb@gmail.cpm M IT UWTS A Silk Factory Road
membersecretaryjkspch@gmail.com /Z NEW DELHI 2024 Rajbagh, Srinagar, 190 008
0191 - 2472881, 2476925
The Commissioner,
Srinagar Municipal Corporation, : : URGENT
Srinagar.
REMINDER V
No.: JKPCC/Sc./OA- 190/2025/8Y43 Date: || -08-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025".

Ref: ) JKPCC/Sc./0A-190/2025/516-519; dated: 20.06.2025.

I) JKPCC/Sc./0A-190/2025/383-386; dated: 31.052025,
Il) JKPCC/Sc./0A-190/2025/302; dated: 19.05.2025.
IV) JKPCC/Sc./OA-190/2025/611-614; dated: 03.07.2025.
V) JKPCC/Sc./0A-190/2025/715; dated: 30.07.2025.

Sir,

With reference to this office No. JKPCC/Sc./0A-190/2025/516-519; dated:
20.06.2025, No. JKPCC/Sc./0A-190/2025/383-386; dated:31-05-2025, No. JKPCC/Sc./OA-
190/2025/302;  dated:19-05-2025 and JKPCC/Sc./OA-190/2025/611-614; dated:
03.07.2025, on the above captioned subject, you are again requested to share the following
information with J&K PCC by or before 20.08.2025, for needful compliance to Hon’ble
NGT.

1. Land record pertaining to Brari Nambal.

2. Total Area encroached out of the lake area.

3. List of establishments that have encroached upon the lake area.

4. No. of drains discharging into the lake and quantum of discharge per day.

5. Existing facilities for the treatment of liquid and solid waste.

6. Future Action Plan for conservation of lake with special emphasis for eviction of
encroachments, liquid waste management, and solid waste management including
plastic waste, e-waste etc.

7. Technical and operational details of the two STPs operating in the lake area.

Itis pertinent to mention here that case is listed for hearing on 01.09.2025.

Yours faithfully,

-0,
M (Gha:%gldé‘:n%h) KAS

Y %Member Secretary /;. 8+ 24"
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Jammu and Kashmir ; ,_,'Z;-,':';I_]‘; _ oy Parivesh Bhavan, Forest Complex
Pollution Control Committee |I ————, @7 Transport Nagar, Jammu, 180 006
chairman87jkspcb@gmail.com m ITUWTSA Silk Factory Road
membersecretaryjkspcb@gmail.com NEW DELHI 2024 Rajbagh, Srinagar, 190 008
0191 - 2472881, 2476925
The Commissioner,
Srinagar Municipal Corporation, URGENT
Srinagar. '
REMINDER VI

No.: JKPCC/Sc./OA- 190/2025/0y0 Date: )7 -08-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.202 5%

Ref: [) JKPCC/Sc./0A-190/2025/516-519; dated: 20.06.2025.

l1) JKPCC/Sc./0A-190/2025/383-386; dated: 31.052025.
Ill) JKPCC/Sc./0A-190/2025/302; dated: 19.05.2025.

IV) JKPCC/Sc./0A-190/2025/611-614; dated: 03.07.2025.
V) JKPCC/Sc./0A-190/2025/715; dated: 30.07.2025.

VI) JKPCC/Sc./0A-190/2025/842; dated: 11.08.2025.

Sir,

With reference to this office No. JKPCC/Sc./0A-190/2025/516-519; dated:
20.06.2025, No. JKPCC/Sc./0A-190/2025/383-386; dated:31-05-2025, No. JKPCC/Sc./OA-
190/2025/302; dated:19-05-2025, JKPCC/Sc./0A-190/2025/611-614; dated: 03.07.2025
and JKPCC/Sc./0A-190/2025/842; dated: 11.08.2025, on the above captioned subject, you
are again requested to share the following information with J&K PCC by or before
25.08.2025, for needful compliance to Hon’ble NGT.

1. Land record pertaining to Brari Nambal.
2. Total Area encroached out of the lake area.
3. List of establishments that have encroached upon the lake area.
No. of drains discharging into the lake and quantum of discharge per day.

Existing facilities for the treatment of liquid and solid waste.

o N s

Future Action Plan for conservation of lake with special emphasis for eviction of
encroachments, liquid waste management, and solid waste management including
plastic waste, e-waste etc.

7. Technical and operational details of the two STPs operating in the lake area.
Itis pertinent to mention here that case is listed for hearing on 01.09.2025.

Yours faithfully,

SOl b 2

(Ghansham Singh)JKAS
Member Secretary 22. 5’ }jﬁ



-
P \.

Jammu and Kashmir JEK PG
Pollution Control Committee |———
chairman87jkspcb@gmail.com

Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 006
ITUWTSA Silk Factory Road

membersecretaryjkspcb@gmail.com NEW DELHI 2024 Rajbagh, Srinagar, 190 008
- 0191 -2472881, 2476925
The Deputy Commissioner,
Srinagar.
No.: JKPCC/Sc./OA-190/2025/ 39!- 394 Date: 3 1-05-2025

Sub: Hon’ble NGT order dated 29.04.2025 in O.A 190/2025 News item titled “Brari
Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025”.

Sir,

Kindly refer to the above captioned subject. In this connection, | am to
convey that Hon’ble NGT Order dated 29-04-2025 in O.A No. 190/2025 titled
News item titled “Brari Nambal: A stark failure Successive regimes failed to
restore glory of Dal Lake’s Lagoon appearing in Greater Kashmir dated

13.04.2025” (copy enclosed). The observations of the Hon’ble NGT in the
aforesaid O.A are as under:-

“The news article relates to the pollution and encroachments in the Brari
Nambal water body in Srinagar. As per the news article, Brari Nambal is a
historically significant water body situated in the heart of Srinagar's Downtown
area. The article highlights that the lake, which once had clear and sparkling
waters, is now reduced to a stagnant, foul smelling, and garbage-ridden site. It
further states that the water body holds immense ecological importance for Dal
Lake, as it plays a vital role in regulating its hydrology. The article reports that
Brari Nambal has suffered years of neglect, largely due to the absence of
sustained conservation measures, widespread encroachments, and
unchecked pollution. A conservation project was reportedly formulated in
2015, following a media campaign, but the article claims that no substantial
implementation has taken place since.

According to the news item, the deterioration of Brari Nambal began in the
1970s when its natural outflow channel, Nallah Mar, was filled in. This
significantly disrupted the water body's hydrology and resulted in stagnation.
The article mentions that although a 468-metre conduit was later constructed
to connect Brari Nambal with the Jhelum River at Fateh Kadal, its functionality
is limited. The lake's water outflow depends on the water level in the Jhelum,
when the river level is high, the regulatory gate is kept closed, which further
hinders circulation.

The news item states that no scientific studies have been undertaken to support
the restoration of Brari Nambal. It also notes that a significant portion of the lake
has been encroached upon, especially from the Baba Demb side. In the

Bl
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absence of regulation, illegal shops and structures have emerged along its
banks. Additionally, the area is reportedly being used as a dumping ground for
plastic and other nonbiodegradable waste and even as a loading point for
trucks.

The news item emphasises an urgent need to improve water circulation within
the lake. It suggests possible measures such as constructing a waterway along
roads branching from the old Nallah Mar route or re-establishing a hydrological
connection between Brari Nambal and Anchar Lake.”

In this connection, it is requested to share the following information with J&K

Pollution Control Committee.

1. Land record pertaining to Brari Nambal.

Total area encroached out of the lake area.

List of establishments that have encroached upon the lake area.

No. of drains discharging into the lake and quantum of discharge per day.
Existing facilities for the treatment of liquid and solid waste.

Future Action plan for conservation of lake with special emphasis for
eviction of encroachments, liquid waste management, and solid waste
management including plastic waste, e-waste etc.

The information as above is urgently required in connection with the case

o b W

referred to above.

Yours faithfully,

Encl: As above. Q% b e

(Ghansham Singh) JKAS

7)) Member Secretary %] &- 24"

'~ J&K PCC, Jammu

Copy to the:

¢ 1P

2.

3.

Commissioner/Secretary to the Government, Housing and Urban
Development Department, Civil Secretariat, Jammu/Srinagar for kind
information.

Commissioner/Secretary to the Government, Department of Forest, Ecology
and Environment, Civil Secretariat, Jammu/Srinagar for kind information.
Regional Director, Pollution Control Committee, Kashmir for information and
necessary action.



Jammu and Kashmir == . ;
Pollution Control Committee ;’ﬁ&x pEC“\ o Parivesh Bhavan, Forest 30
chsgmanBiikSPka@t?gail.OC;m _,;)\ S " . %Omplex
=~ membersecretaryjkspcb@gmail.com =" ITUWI'SA ranspo agar, Jammu,
0191 - 2472881, 2476925 N\ 4 NEW DELHI 2024 ™ Factol???ggg
Rajbagh, Srinagar, 190 008
The Deputy Commissioner,
Srinagar.
No.: JKPCC/Sc./OA-190/2025/520-52% Date: 2.0-06-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025".

Ref: JKPCC/Sc./0A-190/2025/391-394; dated: 31-05-2025.

Sir,

Kindly refer to this office No. JKPCC/Sc./0A-190/2025/391-394; dated: 31-05-2025,
wherein it was requested to share the following information with J&K Pollution Control
Committee.

Land record pertaining to Brari Nambal.

Total Area encroached out of the lake area.

List of establishments that have encroached upon the lake area.

No. of drains discharging into the lake and quantum of discharge per day.

Existing facilities for the treatment of liquid and solid waste.

g gt A& W oW =

Future Action Plan for conservation of lake with special emphasis for eviction of
encroachments, liquid waste management, and solid waste management including

plastic waste, e-waste etc.

As such, it is again requested to kindly share the requisite information as above at the
earliest for needful compliance.

Yours faithfully,

Bl

Member Secretary 3 4.6 2 (~

Copy to the:
1. Commissioner/Secretary to the Government, Housing and Urban Development
Department, Civil Secretariat, Jammu/Srinagar for kind information.
2. Commissioner/Secretary to the Government, Department of Forest, Ecology and
Environment, Civil Secretariat, Jammu/Srinagar for kind information.
3. Regional Director, Pollution Control Committee, Kashmir for information and

necessary action.

l/\f\.Ou\_l-a g.f} S
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Jammu and Kashmir P:"m\\\ Parivesh Bhavan, Forest Complex
Pollution Control Committee .z\ Transport Nagar, Jammu, 180 006
chairman87jkspcb@gmail.com \m A Silk Factory Road
membersecretaryjkspcb@gmail.com \\?\;‘?;_Vf ITNEUW DUELUHI !DSMA Rajbagh, Srinagar, 190 008
0191 - 2472881, 2476925
The Deputy Commissioner, '
Srinagar. URGRENT
REMINDER V
No.: JKPCC/Sc./OA- 190/2025/8'1'-1 Date: |) -08-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025".

Ref: 1) JKPCC/Sc./0A-190/2025/391-394; dated: 31.05.2025.

11) JKPCC/Sc./0A-190/2025/520-523; dated: 20.06.2025.
111) JKPCC/Sc./0A-190/2025/611-614; dated: 03.07.2025.
1V) JKPCC/Sc./0A-190/2025/716; dated: 30.07.2025.

Sir,

Kindly refer to this office No. JKPCC/Sc./0A-190/2025/391-394; dated: 31-05-2025,
JKPCC/Sc./0A-190/2025/520-523; dated: 20.06.2025 and JKPCC/Sc./0A-190/2025/611-
614; dated: 03.07.2025 and JKPCC/Sc./OA-190/2025/716; dated: 30.07.2025, on the
subject cited above. As such, you are again requested to share the following information
with J&K Pollution Control Committee by or before 20.08.2025 for further needful
compliance.

1. Land record pertaining to Brari Nambal.

2. Total Area encroached out of the lake area.
3. List of establishments that have encroached upon the lake area.
No. of drains discharging into the lake and quantum of discharge per day.

Existing facilities for the treatment of liquid and solid waste.

22 L

Future Action Plan for conservation of lake with special emphasis for eviction of
encroachments, liquid waste management, and solid waste management including
plastic waste, e-waste etc.

It is pertinent to mention here that case is listed for hearing on 01.09.2025.

Yours faithfully,

OOM"V._
(Ghansh?m@S(i):

gh)JKAS

‘)})’9\ _ §“Member Secretary |]- R - 3"
\ 7
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Jammu and Kashmir

Z3aK Poo\ /a Parivesh Bhavan, Forest Complex

Pollurfipn (ég;:trg(l@CoT mittee f %’7 Transport Nagar, Jammu, 180 006
chairman87jkspcb@gmail.com T ITUWTSA Silk Factory Road
membersecretaryjkspco@gmail.com S AAR D] Rajbagh, Srinagar, 190 008

01912472881, 2476925

The Deputy Commissioner,

Srinagar. MOST URGRENT

REMINDER VI
No.: JKPCC/Sc./0A- 190/2025/950 Date: 22 -08-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025".

Ref: 1) JKPCC/Sc./0A-1 90/2025/391-394; dated: 31.05.2025.

I1) JKPCC/Sc./0A-190/2025/520-523: dated: 20.06.2025.
I11) JKPCC/Sc./0A-190/2025/611-614; dated: 03.07.2025
IV) JKPCC/Sc./0A-190/2025/716; dated: 30.07.2025.

IV) JKPCC/Sc./0A-190/2025/844; dated: 11.08.2025,

Sir,

Kindly refer to this office No. JKPCC/Sc./0A-190/2025/391-394; dated: 31-05-2025,
JKPCC/Sc./0A-190/2025/520-523; dated: 20.06.2025 and JKPCC/Sc./0A-190/2025/611-
614; dated: 03.07.2025 and JKPCC/Sc./0A-190/2025/716; dated: 30.07.2025, on the
subject cited above. As such, you are again requested to share the following information
with J&K Pollution Control Committee by or before 30.08.2025 for further needful
compliance.

1. Land record pertaining to Brari Nambal.

2. Total Area encroached out of the lake area.

3. List of establishments that have encroached upon the lake area.

4. No. of drains discharging into the lake and quantum of discharge per day.

5. Existing facilities for the treatment of liquid and solid waste.

6. Future Action Plan for conservation of lake with special emphasis for eviction of
encroachments, liquid waste management, and solid waste management including
plastic waste, e-waste etc.

Itis pertinent to mention here that case is listed for hearing on 01.09.2025.

Yours faithfully,

| o0 by

(Ghansham Singh)JKAS
Member Secretary a2y B, 20—
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Jammu and Kashmir == .
+ollution Control Committee .ﬁﬁ&m\ Parivesh Bhavan, Forest
chairman87jkspcb@gmail.com ’__’_ﬁ\] PO Complex
membersecretaryjkspcb@gmail.com T T ITUWTSA Transport Nagar, Jammu,
\‘\‘E 180 006
0191 - 2472881, 2476925 NEW DELHI 2026 .

Silk Factory Road
Rajbagh, Srinagar, 190 008

Vice Chairman
J&K Lakes Conservation & Management Authority,
Srinagar.

No.: JKPCC/Sc./OA-190/2025/5(2—5/5 Date: )-06-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025".

Ref: JKPCC/Sc./0A-190/2025/387-390; dated: 31-05-2025.

Sir,

Kindly refer to this office No. JKPCC/Sc./0A-190/2025/387-390; dated: 31-05-2025,
wherein it was requested to share the following information with J&K Pollution Control
Committee.

1. The recorded area of the Lake and the present area.
2. Action Plan for Lake Conservation and Management.

3. Technical and operational details of the two STPs operating in the lake area.

As such, it is again requested to kindly share the requisite information as above at the
earliest for needful compliance.

Yours faithfully,

‘H‘LGhans%%l Sing ]](Kk’;ls

Member Secretary 28 - 6 Y

Copy to the:
1. Commissioner/Secretary to the Government, Housing and Urban Development
Department, Civil Secretariat, Jammu/Srinagar for kind information.
2. Commissioner/Secretary to the Government, Department of Forest, Ecology and
Environment, Civil Secretariat, Jammu/Srinagar for kind information.

3. Regional Director, Pollution Control Committee, Kashmir for information and
necessary action.

( £ z.’:[_l

/ CANS" L
NS A~



Jammu and Kashmir Yar soo\ Parivesh Bhavan, Forest
Pollution Control Committee [fm N Complex
chairman87jkspcb@gmail.com T ITUWTSA Transport Nagar, Jammu, 180
membersecretaryjkspcb@gmail.com &*«gy NEW DELHI 2024 006
0191 - 2472881, 2476925 Silk Factory Road

Rajbagh, Srinagar, 190 008

Vice Chairman
J&K Lakes Conservation & Management Authority,
Srinagar.
REMIN 11
No.: JKPCC/Sc./OA-190/2025/£%= Date: |g -07-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.202 b

Sir,

With reference to this office No. JKPCC/Sc./0A-190/2025/387-390; dated: 31-05-
2025 and No. JKPCC/Sc./OA-190/2025/512-515; dated: 20.06.2025, you are again
requested to share the following information with J&K Pollution Control Committee by or
before 18.07.2025.
1. The recorded area of the Lake and the present area.
2. Action Plan for Lake Conservation and Management.

3. Technical and operational details of the two STPs operating in the lake area.

Yours faithfully,

6 Ly by by e

‘EGhansham Singh)JKAS
S“Member Secretary 1626

34
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- Jammu and Kashmir ///J

2K POC Parivesh Bhavan, Forest Complex
Pollution Control Committee _—

Transport Nagar, Jammu, 180 006

chairman87jkspcb@gmail.com 1\\“%“; i 5 A Silk Factory Road
membersecretaryjkspcb@gmail.com N\ /4 NEW DELIS 2024 Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Vice Chairman
J&K Lakes Conservation & Management Authority,
Srinagar.

REMINDER IV
No.. JKPCC/Sc./OA-190/2025/7)1 Date: 30-07-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
«“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04. 2025".

Sir,

With reference to this office No. JKPCC/Sc./0A-190/2025/387-390; dated: 31-05-
2025, No. JKPCC/Sc./OA-190/2025/512-515; dated: 20.06.2025 and JKPCC/Sc./OA-
190/2025/633; dated: 16.07.2025, you are again requested to share the following
information with J&K Pollution Control Committee by or before 05.08.2 025.
1. The recorded area of the Lake and the present area.
2. Action Plan for Lake Conservation and Management.

3. Technical and operational details of the two STPs operating in the lake area.

Yours faithfully,

AL
(Ghansham Singh)JKAS

Si'LMember Secretary 5’ - :_S_

N\Q'")pd 0
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Jammu and Kashmir ’?f':/&K:FE%~ Parivesh Bhavan, Forest Complex
Pollution Control Committee -?’—"_—————3‘}1 ey Transport Nagar, Jammu, 180 006
chairman87jkspcb@gmail.com S 'TUS A Silk Factory Road
membersecretaryjkspcb@gmail.com NEW DELII 200e Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Vice Chairman
J&K Lakes Conservation & Management Authority,

Srinagar. URGENT

REMINDER V
No.: JKPCC/Sc./0OA- 190/2025/&'.{3 Date: || -08-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.202 5%

Sir,
With reference to this office No. jKPCC/Sc./OA-190/2025/387-390; dated: 31-05-

2025, No. JKPCC/Sc./0A-190/2025/512-515;  dated: 20.06.2025, JKPCC/Sc./OA-
190/2025/633; dated: 16.07.2025 and No. JKPCC/Sc./0A-190/2025/717; dated:
30.07.2025 on the subject cited above, you are again requested to share the following
information with J&K Pollution Control Committee by or before 20.08.2025.

1. The recorded area of the Lake and the present area.

2. Action Plan for Lake Conservation and Management.

3. Technical and operational details of the two STPs operating in the lake area.

Itis pertinent to mention here that case is listed for hearing on 01.09.2025.

Yours faithfully,

“.

(Ghansham Singh)JKAS

s“Member Secretary |]- @' 1§



Jammu and Kashmir III.'./Jm‘t:{:\ (/'\‘ _ Parivesh Bhavan, Forest Complex
1

Pollution Control Committee |--——~——"——J “\“ﬁﬁ’ Transport Nagar, Jammu, 180 006
chairman87jkspch@gmail.com T~ ITU SA Silk Factory Road
membersecretaryjkspcb@gmail.com N\ 4 N DELIN 20 Rajbagh, Srinagar, 190 008

01912472881, 2476925

Vice Chairman

J&K Lakes Conservation & Management Authority,

Srinagar. URGENT
REMINDER VI

No.: JKPCC/Sc./0A- 190/2025/Qyg Date: 22 -08-2025

Sub: Hon’ble NGT Order dated 29.04.2025 in 0.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025".

Sir,
With reference to this office No. JKPCC/Sc./OA-190/2025/387-390; dated: 31-05-

2025, No. JKPCC/Sc./0A-190/2025/512-515;  dated: 20.06.2025, JKPCC/Sc./0A-
190/2025/633; dated: 16.07.2025 and No. JKPCC/Sc./0A-190/2025/717; dated:
30.07.2025 and No. JKPCC/Sc./0A-190/2025/843; dated: 11.08.2025 on the subject cited
above, you are again requested to share the following information with J&K Pollution
Control Committee by or before 25.08.2025.

1. The recorded area of the Lake and the present area.

2. Action Plan for Lake Conservation and Management.

3. Technical and operational details of the two STPs operating in the lake area.

Itis pertinent to mention here that case is listed for hearing on 01.09.2025.

Yours faithfully,

ﬂt‘“ #{, “0
(Ghanshﬁsmg )JJKAS

Member Secretary - 5 B A
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Jammu and Kashmir A=\ Parivesh Bhavan, Forest

Pollution Control Committee lﬁ&x_pcc\\)) Complex
chairman87jkspcb@gmail.com \""-i‘i-—-’"-- "'."’ Trans

i , \ ort Nagar, Jammu,

membersecretaryjkspcb@gmail.com w_i!/ ITNBW P g 180 006

0191 - 2472881, 2476925

Regional Director,
J&K Pollution Control Committee,
Jamma. Kosmo.

No.: JKPCC/Sc./OA- 190/2025/ 20| Date: |9 -05-2025

Sub: 0.A 190/2025 titled News item titled “Brari Nambal: A stark failure
Successive regimes failed to restore glory of Dal Lake’s Lagoon
appearing in Greater Kashmir dated 13.04.2025".

Ref: Hon’ble NGT order dated 29.04.2025.

Sir,

Please refer to the subject and reference cited above. In this connection,
I'am to convey that Hon'ble NGT has made following observations in the
matter of 0.A No. 190/2025 titled News item titled “Brari Nambal: A stark
failure Successive regimes failed to restore glory of Dal Lake’s Lagoon

appearing in Greater Kashmir dated 13.04.2025".

“The news article relates to the pollution and encroachments in the
Brari Nambal water body in Srinagar. As per the news article, Brari
Nambal is a historically significant water body situated in the heart of
Srinagar’s Downtown area. The article highlights that the lake, which
once had clear and sparkling waters, is now reduced to a stagnant,
foulsmelling, and garbage-ridden site. It further states that the water
body holds immense ecological importance for Dal Lake, as it plays a vital
role in regulating its hydrology. The article reports that Brari Nambal has
suffered years of neglect, largely due to the absence of sustained

conservation measures, widespread encroachments, and unchecked

N

Silk Factory Road
Rajbagh, Srinagar, 190 008
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pouution. A conservauon project was reporteaty jormuldarea In <Zuvio,

following a media campaign, but the article claims that no substantial

implementation has taken place since.

The news item states that no scientific studies have been
undertaken to support the restoration of Brari Nambal. It also notes that a
significant portion of the lake has been encroached upon, especially from
the Baba Demb side. In the absence of regulation, illegal shops and
structures have emerged along its banks. Additionally, the area is
reportedly being used as a dumping ground for plastic and other non-
biodegradable waste and even as a loading point for trucks.”

In the light of above you are requested to share with this office a factual

status report w.r.t following
a) Actual area of the lake and present status.

b) Factors responsible for water stagnation in the Brari Nambal
Lake.

c¢) Status of encroachments along the lake.

d) Status of dumping of garbage in the lake.

The report should reach this office by or before 30.05.2025

Yours faithfully,

%w
(Ghansham Singh)JKAS

“Member Secretary
1a- 52
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Parive<h Bhavan, Fores4z@:le:
Transport Nagar, Jammu, 00¢

Silk Factory Roac

Jammu and Kashmir p—
Pollution Control Committee /Jiicpoc T

chairman87jkspcb@gmail.com

A

membersecretaryjkspcb@gmail.com lT A Rajbagh, Srinagar, 190 00¢
0191 - 2472881, 2476925 NEWERELI 0N
Regional Director,
J&K Pollution Control Committee,
Kashmir.
No.: JKPCC/Sc./OA-190/2025/ 395 Date: 3) -05-2025

Sub: Hon’ble NGT order dated 29.04.2025 in O.A 190/2025 titled News item titled
“Brari Nambal: A stark failure Successive regimes failed to restore glory of
Dal Lake’s Lagoon appearing in Greater Kashmir dated 13.04.2025”.

Sir,

Please refer to this office letter No. JKPCC/Sc/OA190/2025/301 dated 19-05-
2025 on the above captioned subject. In this connection, you are requested to submit

the information with respect to the following:

1) Operational performance of 02 nos. STPs operational around the Brari-
Nambal lake for the last 2 years.
2) Monthly water quality analysis report of the Brari Nambal lake.

Yours faithfully,

(Ghans %am Singh) JKAS
Member Secretary Xjs P
J&K PCC, Jammu

£

-
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.

l/568208/2025

Hnnesrnc- S
e

Government of Jammu & Kashmir
Department of Eﬁgloﬁggﬁ. Environment & Remote Sensing

awan, Gladni, Narwal Jammu Ph, 0191-2474553/
SDA Colony Bemina, Srinagar-Ph, 0194-2494585

Website: www.jkdeers.jk.gov.in  email: dir-jkers@ijk.gov.in

Member Secretary,

J&K Pollution Control Committee

J&K Govt., Jammu

No:DEERS-SCTF/8/2025-05/1/56820/2025 Dated:26-06-2025

Subject: Submission of Land-Use / Land-Cover Change Analysis
for Brari Nambal (OA 190/2025 before Hon’ble NGT)

Sir,

Kindly refer to your letters No. JKPCC/Sc./OA-190/2025/379-382
dated 31-05-2025 and reminder No. JKPCC/Sc./OA-190/2025/512-516
dated 10-06-2025 seeking a satellite-based assessment of historical
land-use dynamics around Brari Nambal (Bab Demb) for inclusion in the
affidavit to be filed before the Hon'ble National Green Tribunal (NGT).

In this regard it is to submit that the Land-Use / Land-Cover (LULC)
Change Analysis Report for the period October 2003 - March 2025 has
been prepared by this Department. The same is enclosed as Annexure-A.
Hence submitted for favour of necessary action at your end please

Issued with the approval of Director.

faithfully,

Staff officer or
Ecology, Environment & Remote Sensing
J&K, Jammu

ANNEXURE-A

STATUS REPORT ON LANDUSE/LANDCOVER CHANGE
ANALYSIS OF BRARI-NAMBAL

1. INTRODUCTION
Brari Nambal also called Bab Demb, situated on the north-western fringe
on one of the basins of Dal Lake, has an area of about 43 ha and is
saucer-shaped basin is connected to the Gagribal basin of Dal Lake
through a channel called Chinar-Bagh Nallah passing through Nowpora.
The water-body once drained naturally through the Mar Canal, offering
both navigation and periodic flushing; that outflow corridor was filled
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during the 1970s, a land-use intervention that reshaped local
hydrodynamics and progressively isolated the lagoon from its upstream-
downstream network. Besides this, a number of ephemeral water
channels and drains enter the lake basin from the human settlements
and discharge large quantities of wastewater. The peripheral catchment
of Brari Nambal is composed of thickly populated areas of Srinagar city
and, due to the closure of Nallah Mar, it has become an ecological sick
lagoon without any flushing of water. The topography of the basin
around Brari Nambal lagoon is such that all the drains bringing in huge
quantities of sewage find their way into the lagoon.

> MATERIALS AND METHODS

Cloud-free, pan—sharpened optical scenes for two benchmark dates: (i)
an IKONOS-2 multispectral image (1m panchromatic, 4 m MS) captured
on 18 October 2003 available with the department, and (ii) 2 Maxar
WorldView-3 strip (0.3 m panchromatic, 12 m MS) collected on 22
March 2025 from Google Earth. Both scenes were geometrically
corrected and referenced to WGS 84 / UTM Zone 43 N. To ensure strict
spatial comparability, the 2025 image was co-registered to the 2003.
The datasets were clipped with the lagoon boundary with a buffer of 50m
having area of 57.88 ha. Given the fine spatial resolution, 11 land-
use/land-cover (LULC) categories were mapped through on-screen
visual interpretation and digitisation in ArcGlS. The statistics were
derived for both the years and change detection proceeded through
comparison: the two vector layers were spatially intersected to generate
a change matrix. The resulting change matrix and accompanying
thematic maps provide a basis for assessing two decades of land-use

dynamics around Brari Nambal and inform targeted management
interventions.

3. RESULTS

The post-classification comparison reveals substantial reconfiguration of
land cover in the Brari Nambal lagoon and its 50 m fringe between 2003
and 2025 (Table-1). The total mapped area remains constant at 57.88

ha, confirming positional consistency; however, class-wise gains and
losses are pronounced.

The most striking transition is the expansion of built-up surfaces, which
rise from 4.32 ha to 12.12 ha—an increase of 180 % (%x0.05 ha).

Complementing this trend, open nearly doubles to 2.58 ha (+77 %),
reflecting landfilling in the lagoon.

Hydrologically, two opposing patterns emerge. Open water nearly
doubles—from 4.85 ha to 10.69 ha (+120 %) largely due to seasonal
change in the emergent/floating vegetation. The area under sewage
treatment plant (STP) complex expands by 0.53 ha (+21.6 %),
denoting augmentation of wastewater-handling capacity. Sewage Line
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has been established around the eastern periphery of the Lagoon.

Table-1: Table showing land use/land cover change analysis between

2003 and 2025

LULC 2003 Area (Ha) LULC 2025 Area (Ha) %
2003 2025 Change
Agriculture 0.93|Agriculture 0.63] -31.90
Built-up 4.32|Built-up 12.11f 180.27
Floating 19.84|Floating 18.30 -7.79
vegetation vegetation
Open Land 1.46|0pen Land 2.58 76.84
Open Water 4.85|/0pen Water 10.68| 120.33
Park 0.54|Park 0.38] -29.82
Plantation 17.22|Plantation 3.09 -82.0
Playground 0.73|Playground 0.71 -2.82
Road 5.48|Road 6.18 12.80
STP 2.44|STP 2.97 21.60
Stream 0.03|Stream 0.05 65.81
Sewer Line 0.15 -
Total 57.87 57.87

|/568208/2025
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IKONOS-2 Satellite Image of 18 October 2003
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Maxar WorldView-3 Satellite Image 22 March 2025
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LULC Map of Brari-Nambal 2003 N
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Landuse/Landcover Map of Brari Nambal derived using IKONOS-2
Satellite Image of 18 October 2003
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Government of Jammu & Kashmir
J&K POLLUTION CONTROL COMMITEE
OFFICE OF THE REGIONAL DIRECTOR - KASHMIR
Sheikh-ul-Alam Campus, Rajbagh. near Government Silk Factory, Srinagar-19G008

www ikspeb.in Email: regionaldirectorkmri@gmail.com, Tel/fax 0194-231 1842

>

Member Secretary
J&K Pollution Control Commiittee.
Jammu

NO:- NO:-PCC/RDK// Lab- Coord /@A’ 25-26/ 20-22-  Dated:- 22/082025

Subject:-OA NO.190/2025 News Item titled "Brari Nambal: A stark Jailure Successive
regimes failed to restore glory of Dal Lake’s lagoon appearing in Greater  Kashmir dated
13.04.2025"

Reference :- Your letter no.JKPCC/Sc./oa-190/2025/395 dated19/05/2025.

Sir.

Apropos 1o the subject and reference cited above. kindly find enclosed herewith the detailed
inspection report of Barinambal Lagoon for favour of information and further necessary action

please
=34 (/\_\ (&'N? Yours faithfully
Ea s B . .
Copy to:- i

_j /'

I Lab Coordinator for information and necessary follow up action.
2. P A to Chairman JKPCC, Jammu for information to waorthy Chairman
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INSPECTION REPORT OF BARINAMBAL

Barinambal Lagoon is a small but ecologically important water body located within the
Dal Lake ccosystem in Srinagar, Jammu & Kashmir at 347 5' 9.290" N/74° 48' 53.174" L.
I'he area of Barinambal Lagoon as per Revenue record is 43.0 ha the GIS image shows the

area of lake is 41.71 ha ( Source DEERS)

S0I Toposheet 1967 Maxar Image 04-12-2023 NDWI-Sentinel-2 (2023)

The lagoon is interconnected with Dal lake through Nowpora channel channels and 1s
ecologically important as it helps to regulate hydrology of Dal Lake by releasing its surplus
waters into river Jhelum via a conduit at Fateh Kadal area. Once known for its ecological
richness and scenic beauty the lagoon is facing severe ecological crisis due to  rapid and
unplanned urbanization, The main environmental issues are excessive weed growth,
encroachment reduction in water clarity ete. While restoration efforts have included building
walkways, ornamental fencing, fountains, a food court, and a jetty view point . In compliance
to the directions the lagoon was inspected in month of May.2025 and June 2025 and

following observations were made:-

|. STATUS OF SEWAGE MANAGEMENT

Disposal of untreated sewage into any water body is the prime reason for degrading the
quality of water. Such practice leads to many problems like eutrophication, spread of
diseases. and augmentation of demand parameters like biochemical oxygen demand and
depletion of dissolved oxygen etc. During the current inspection it was observed that the
management of sewage in Babadem area is poor as two drains near Babadem area gets

emptied into the lagoon which is main source of pollution that has affected the overall health




of the lagoon .The accumulation of untreated sewage into the lagoon has made the lagoon

stinking.

It has been observed that two Sewage Treatment Plants (STPs), with treatment capacities of
16.1 MLD and 17.1 MLD respectively, are located in the vicinity of the Barinambal area. Of
these, one STP is operated and maintained by the Lakes Conservation and Management
Authority (LCMA), which discharges its treated effluent into the lagoon. The other STP,
commissioned by the Urban Environmental Engineering Department (UEED). releases its

waste partially into both the lagoon and the River Jhelum.

However. both STPs have been found not operating as per the prescribed permissible
treatment standards (Hon'ble NGT) Consequently, a substantial volume of inadequately
treated sewage is being discharged into the lagoon. This has resulted in a marked
deterioration of water quality, characterized by elevated levels of Biological Oxygen Demand

(BOD), Chemical Oxygen Demand (COD), and nutrient concentrations. .Analysis report is

enclosed as Annexure-1
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Note Bannambal

Discharge of untreated waste into lagoon

2. STATUS OF SOLID WASTE MANAGEMENT

During the inspection of the lagoon, both biodegradable and non-biodegradable solid
waste was observed scattered along the periphery and at certain locations viz, Koolipora
Baba Demb. Feth Kadal entry, Near Shar Khas Gate and within the lagoon. However,
majority of the lagoon area appeared to be free from solid waste accumulation.
To prevent further ingress of waste from the Dal entry point, a metallic bar screen has been
installed. The arrested solid waste is manually lifted and cleaned at regular intervals. Similar
bar screens were also found at the exit point where Barinambal water flows into the Jhelum
River, serving a similar purpose.

Despite these measures, a section of the lagoon is being misused as an informal dumping
ground by local recyclers (kabadi wallas). particularly for plastic and other non-
biodegradable materials. This unauthorized activity poses a significant threat to the ecological

health of the lake.



3. STATUS OF MACROPHYTES

Excessive nutrient inflow from surrounding catchment areas. combined with the
decomposition of macrophytes within the lagoon, has led to rampant vegetation growth.
adversely impacting the lake's ecological balance. A strategic and comprehensive
management plan is urgently needed to control the proliferation of aquatic weeds.

The lagoon is notably infested with emergent macrophytes. particularly in zones where
treated wastewater from the Sewage Treatment Plant (STP) is discharged. This nutrient-rich

effluent—especially high in nitrogen and phosphorus—has triggered frequent algal blooms.

further deteriorating water quality and threatening aquatic life.

Emergent Macrophytes within Barinambal Lagoon

3. COMMERCIAL ACTIVITIES

The commercial establishments lining the Brari Nambal Lagoon. particularly along the
Baba Demb side. are mostly informal markets—including scrap dealers. automotive repair
shops.Service stations second-hand goods. plant nurseries, and small roadside vendors. In
fact. the area has effectively become a makeshift market for various goods. often

accompanied by the dumping of waste and non-biodegradable materials
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5.Water Quality Assessment of Barinambal Lagoon .

During the inspection water samples were collected at 4 locations from Barinambal
Lagoon The water samples of these locations were analysed for various Physico-chemical
and Microbiological parameters which include some key parameters such as pH. DO,
BOD. Feacal coliform which are critical to ascertain the status and water quality. The water
quality analysis data is enclosed as Annexure-I1

The analysis of samples collected at different locations indicate that water quality in all
monitoring locations dUesAmcet primary water quality criteria i.e *Class B' (Out door

Bathing Organised) in terms Dissolved Oxygen Biochemical Oxygen Demand and feacal

coliform which can be attributed to addition of sewage /domestic waste into the water

body.

Latitude: 34 086948
Longitude: 74.817459
[Elevation: ws‘xw o
. mgloe-zoeﬁ 10:50
‘Note: brari nambal inlet 1

Water quality Monitoring

Encroachment of Barinambal lagoon:-

On the basis of inspection it seems that Bari Nambal lagoon is facing significant
encroachment, leading to a reduction in its size and contributing to its degradation. However
10 know the exact encroachment of the water body A formal communication has been sent to
the District Development Commissioner. Srinagar. requesting verified details of encroached
portions. Response from their side is awaited. letlen enclased as anmexure 3.
NO:-PCC/RDK/W.Lab/25-26/insp/10
Dated:-22/08/2025 —ex | N1y

I/C Water Lab
Srinagar

sional Director
Kashmi




J&K Pollution Control Committee
Rajbagh,Srinagar Kashmir

Do"n‘ney* - )

Report No:-PCC/ROK/W. Lab/AR/25- 26/49

Date:-22/08/2025

Performance report of Various STPs around Barinambal Lagoon

ANAEYSiy ﬁt’p(’l‘l
'- SEWAGE TREATMENT
FINAL EFFLUENT
STANDARDS (AS
S.no SIE;‘;RINAMBA(L: STP BARINAMBAL Norms as per Hon,ble Nm.:?.:’;l;l,l:‘:,;::.:lim
16.1 MLD) UEED (17.1 MLD) NGT
HAW l FINAL RAW | FINAL
Date of Sampling 18-08-2025 18-08-2025

1{Air Temprature 23.2 23.2 -

2| Water Temprature 24.5 24 243 24.1 -

3{bPH 6.96 7.24 7.1 7.2 55109.0 6.5 10 9.0
4|Dissolved Oxygen - 92 - 1.0 -
5|Chemical Oxygen Demand 432.0 112.0 392.0 192 50.0 -

*Biochemical Oxygen Demand for 3days

6|at 27°C* ! i i 2 37 10.0 30.0

7| Phosphate(PO4-P) 1.598 1.479 1.593 1 48 1.0

8| Ammonical Nitrogen (NH3-N) 20.32 16.44 2137 20.6 ~ -
9{Chloride 56.0 52.0 62.0 52.0 - -
10{Total SuspendedSolids - 83.0 - 138.0 20.0 <100
11{Total Dissolved Solids 314.0 217.0 342.0 304.0

| 1|Faecal Coliform(CFUM00ML) . 490000 - | sa0c000 100:::1’1?’82:;';230 08D

It is advised that treated water from the STPs should be utilized for activities like
discharging it directly into the water bodies so that water bodies can be p

Al values are in mg/l except p H, &Temprature
Note -~ This analvsis report is confined only to the samples analvsed

revented from further deterioration

irrioation, construction industrial use etc instead of
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The J& K Pollution Control Committee
Rajbagh,Srinagar Kashmir

A nnex T1

Report No:-PCC/ROK/W . Lab/AR/25-26/51

Date:-22/08/2025

Water Quality Characteristics of Brari Nambal for the Month of August 2025

S.No Parametors Brari Nambal (B]qr::ﬂa:'ug?: Opp- M.P.M.LH. Brari Nambal Pri::nar-y water qu-atity
v iniet cet) School Outlet criteria for Bathing
_ i ( class B)
Date of Sampling 18-08-2025 18-08-2025 18-08-2025 18-08-2025

1 |Air Temprature 2300 23.10 23.20 23.20 i

2 |Water Temprature 260 2560 25.50 2560 ity

3 |PH 710 7.01 7.18 714 6.5 -8.5

4 |Conductivity 247 00 254.00 264.00 275.00 Hi

5 |TDS 133.00 136.00 146.00 147.00 St

6 |Dissolved Oxygen 1.20 1.50 1.90 210 2 5mgll

7 |Chemical Oxygen Demand 56.00 64.0 72.00 80.0 el
*Biochemical Oxygen Demand for

8 |3days at 27°C* e 7.4 6.80 8.10 10.00 < 3mgll

G |Phosphate(PO4-P) 0.075 01 0.223 0.222 )

10 |Ammanical Nitrogen (NH3-N) 1.76 2.38 3.40 3.48 i

11 |Sulphate (SO4) 13.02 16.21 20.30 18.930 =

12 |Hardness 126.00 138.00 202.00 236.00 il

13 |Calcium (Ca) 36.87 44.88 40 88 40.08 =

14 [Magnisium (Mg) 8.26 6.31 24 30 33.04 i

15 |Total Alkalinity 142 00 130.00 128.00 136.00 iR

16 |Chloride 14.00 16.00 18.00 20.00 s

17 |Turbidity(NTU) 11.00 16.00 12.000 16.00 il

18 |Nitrate Nitrogen( NO3-N) 0.048 0.088 0.032 0.088 B

19 |Nitrite Nitrogen (NO2-N) 0137 0.121 0.134 0.1630

20 |Sodium 15.00 1000 10.00 12.00

21 |Potassium 7.0 30 3.0 50

22 |Faecal Coliform(CFU/100ML) 54000 350000 29000 79000 500 desirable -2500 Max
All values are in mg/l except pH,Conductivity Turbidity & Temprature
This analysis repggt is confined only to the samples analysed i'

- i A A\ N~ =
) IIC Bio-Lab—7, o%

I/C Water Lab )3{9’3-}’-



H-' b ¥
W LIFE

LY Dt
B rORrne nt

Government of Jammu & Kashmir
a J&K POLLUTION CONTROL COMMITEE
OFFICE OF THE REGIONAL DIRECTOR - KASHMIR
Sweikh-ui-Alam Campus, Rajbagh, near Government Silk Factorv. Srinagar- 190008
www ikspeb.in  Emadl regionaldirectorkmrigmail.com, Tel “foax

] Hon’ble NG T Matter

The District Der elopment Commissioner A

Srinagar
NO:- NO:-PCC 'RDK// Lab- Coord /NGT / 25-26/ o<p - i Dated:- 13/05/2025
Subject: Request for Area Details of Barinamal Lagoon as per Revenue Records.

Reference:- OA NO.190/2025 News Item titled "Brari Nambal: A stark Jailure Successive

regimes failed 1o restore glory of Dal Lake’s lagoon appearing in Greater — Kashmir dated
13.04.2025"

Sir

In reference to the subject cited above, kindly provide the total area of Barinambal
Lagoon, along with precise locational details of any encroached portions, if any. within the
lagoon's overall cxpanse.

This information is essential for necessary follow-up action in compliance with the
Hon’ble NGT order regarding poilution and encroachment in Barinambal Lagoon. A timely
response will be areatly appreciated, as it will aid in accurate reporting and documentation

Kindly ensure that verified details are communicated at the earliest,

Yours faithfully

{Abhiject Joshi) SFS
Regjonal Director
Copy to:- :
I. Member secretary JKPCC Jammu for information This is in response 10 your letter
no JKPCC/OA190.2025 301 dated 197032023
2. District Officer PCC Srinagar for information and follow up action.
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A J&K Lake Conservation & Management Authority

Dockyard Complex, Ishber Nishat, Srinagar, 191121
,e! Website: www.jklcma.jk.gov.in emall: vicechairman-{klcma@jk.gov.in  Phone No. 0194-4501426

"“-A-o

The Member Secretary,
J&K Pollution Control Committee,
Srinagar.

No: LCMA/ B\ \5 Lo Dated: )t}-08-2025.

Subject: Hon’ble NGT Order dated: 29-04-2025 in O.A No. 190/2025 titled News
Item titled “ Brari Nambal: A stark failure Successive regimes failed to
restore glory of Dal Lake’s Lagoon appearing in Greater Kashmir dated -
13.04.2025”.

Reference: Your letter No. JKPCC/Sc./OA-190/2025/387-390, dated; 31-05-2025.

Sir,

Kindly refer to the subject & reference cited above. In this context, the

requisite information is enclosed herewith for further course of action at your end.

Vice Chalrman
J&K Lake Conservation & Management Authority

Srinagar.

Copy to the:
1. Superintending Engineer, J&K LCMA. for information & necessary action.

2. Law Officer, J&K LCMA for information & necessary action.



Information Required by J&K Pollution Control Committee

1. Area of the Brari-Numbal Lagoon:

The Brari-Numbal Lagoon water body is acting as an outflow basin of the Dal Lake connecting
it finally to river Jhelum through 468 meter long cut and Cover Conduit linking. The waterbody
is connected lively with Dal lake through an open channel called as Nowpora channel
approximately half a km length.

As communicated by Tehsildar, Khanyar Srinagar vide letter no. TKS/0Q/676-77/25, dated:
18-08-2025 (Copy enclosed as Annexure-A), the Brari-Numbal is a revenue village of Tehsil
Khanyar, wherein some portion is in the shape of waterbody commonly known as “Baba Demb
Brari Numbal Lagoon”. However, no entry in this regard is recorded in the revenue records.
The “Baba Demb Brari-Numbal Lagoon™ is existing upon many survey No’s including
proprietary as well sarkar comprising of 858 Kanals 10 Marlas. Out of which 618 Kanak 04
Marlas recorded as proprietary and 240 Kanal 06 Marlas recorded as Sarkar. Further, the
Jagoon is surrounded by macadamized roads on spot. The google Map is enclosed as
Annexure-B for ready reference.

2. Action Plan for Conservation and Management of the Brari-Numbal Lagoon:

Most of the Conservation and Management Projects/Plans/ measures taken for the Dal and
Nigeen Lakes are also extended to the Brari-Numbal Lagoon. However, due to its huge area
under the proprietorship of private parties, the dredging and other developmental works got
hampered as the land owners showed resentment and didn’t allow the Authority to carry out the
dredging and other works which has badly affected the other restoration measures being
undertaken by the Authority.

A) Projects/works completed/under execution:

.  The 468 mtr long Duct/Conduit connecting Brari-Numbal to River Jehlum starts from the
southern edge of Brarinumbal Lagoon, near Rainawari side, and terminates at the River
Jehlum near Sathu Barbar Shah. It was constructed during 1995-96 under the Dal Lake and
Catchment Area Development Project with cost of Rs 0.94 Cr under the state Sector and
supported by MoEF, Gol. The main purpose of this duct is to regulate the water level in
Brarinumbal especially during monsoon/flood seasons, and to prevent backflow from
Jehlum into the Lagoon and also allow occasional flushing of stagnant water from
Brarinumbal into Jehlum and reduce eutrophication, provided gates are opened during
controlled flow.

II.  The settlement of sediment load/suspended material is being dredged out with appropriate
frequency to keep the water body navigable. The recent required dredging work has been
executed by J&K LCMA vide allotment order No. LD-11/732-38 dated:04.07.2020 with a
completion cost of 23.70lacs (Copy enclosed as Annexure-C). The water body of Brari

Nambal Lagoon is presently fully navigable.

X éw } A
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III.

The J&K LCMA has installed many aerators for aeration of the Lagoon at a cost of Rs.40.52
vide allotment No MD/LLDA/1908-1915, dated:14.08.2020 (Copy enclosed as Annexure-
D). Trash booms have been installed across the Nowpora channel at Baba Dawood Khakhi
Bridge and other incoming drain outlets along the western shore of Lagoon for arresting the
flowing garbage and wastes. The work has been executed vide allotment No. LD-1% 1403-
09 dated: 14.08.2024 at an allotted cost of Rs. 15.21 Lacs (Copy enclosed as Annexure-E).
The collected wastes/garbage at these trash boom points is removed periodically through
labors and disposed off properly. The solid waste management of the Lagoon is catered
under the composite annual contract of solid waste management of Dal/ Nigeen Lake. The
Current contract has been allotted vide allotment No. LCMA/02 of 2025-26 dated:
08.04.2025 at an allotment cost of Rs, 177.55 Lacs (Copy enclosed as Annexure-F) .

IV.  The basin is already delineated/ demarcated by way of permanent macadamized roads, foot
path. In order to restore the Brari Nambal Lagoon to its original State, various works for
Rejuvenation and Revival of Brari Nambal Lagoon were taken up under Atal Mission for
Rejuvenation & Urban Transformation (ARMUT) by spending an amount of Rs.8.76 Cr as
detailed below:

S.No.  |[Name of the project Year of[Expenditure
Completion |(Rsin Cr.)
L. Rejuvenation of BrariNambal Phase - - 2019-20 0.12
Four patch works of 250 metre each (RD 0 to 1000
metres)
2. Rejuvenation of BrariNambal Phase -1] - 2019-20 4.32
A. Dredging works: Saida Kadal to Nowpora,
B. Dredging works: Dalgate to baba Dawood
Bridge
3. Rejuvenation of BrariNambal Phase —I11: 2019-20 0.19
Improvement and beautification of temple along with
slope stabilisation of premises.
4. Rejuvenation of BrariNambal Phase —[V: 2020-21 4.13
1. Manual/mechanical dredging of]
BrariNamball.agoon
2. Construction of 1000 meters Walk way and
slope stabilization
3. Solid waste works.
4. Restoration of damaged electric poles.
5. Repairs and renovation of existing grill
fencing.
6. Supply & Installation of aerators.
Total 8.76
V. Further, following works for Integrated Development of Tourist Facilities at Brari Nambal
Lagoon under PMDP were also undertaken for a total amount of Rs.6.27 Cr.
S. Project Project sub-component Year o Expenditulﬂ
No. |Component Completion (Rs in Cr.)
1. Flea market-Construction of food court near MP2021-22 1.70
a4 ey
2 v \éf
Page2of 7 Py



LCMA formulates the action plans accordingly to conserve the water body b

the various restoration works.
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Food Street  [School
& Installation of fountain near Shehri Khas|
gate
Construction of central verge
2. Kiosks in fleafConstruction of Jetty (flea market) near2021-22 1.02
market shehri Khas gate
Construction of kiosks (03 units)
3. Pathway Construction of Inner and outer Pathways [2021-22 2.97
Providing of ornamental grill fencing
4. Retaining wall|Construction of retaining wall 2021-22 0.10
= 8 Lighting Supply, laying, testing & commissioning2021-22 0.48
of cables mounting of street lights
Total 6.27
VI. The Brari-Nambal Lagoon is also covered under annual upkeep and maintenance activities
viz. seasonal de-weeding, collection of solid waste material, aeration, etc which are annually
under taken for Dal and Nigeen Lakes. Last two years details are as under:
S. |Annual Plan Expenditure (Rs in Cr.) [Proposed for
No. 2023-24 | 2024-25 (till [{2025-26
date)
1. [Manual De-weeding of Dal-NigeenLake] 3.05 3.33 Rs 4.97 Cr.
lincluding Brari-Nambal lagoon
D, [Solid Waste Management of Dal-Nigeen lake| 1.34 1.38 Rs2.10Cr
lincluding Brari-Nambal
3. |installation of Trash booms at Dawood Khakij  Nil 12.88 Nil
Bridge, Pokhribal, Batapora Nallah,
Meerakshah & Brari Nambal
VIL.  The Research & Monitoring wing of the J&K Lake Conservation & Management Authority
(LCMA) comprising of 04 No of scientists and subordinate technical assistants working on
the lake and are doing continuous monitoring and observations for the parameters like
i. Physicochemical parameters
ii. Biological parameters (Micro flora and fauna)
iii. Status of fish.
iv. Macrophyte study
v. Microbiological study
VIII. The frequent testing followed by reporting and based on the scientific opinion, the J&K

y implementing

60

oo ¥



61

IX. Presently, the J&K LCMA has zeroed in following topics for research which will benefit the

- lake and will become the fruitful tool for the conservation of Brari- Nambal Lagoon and the

conservation of Dal-Nigeen Lakes.
1) Effect of nutrient levels on microbial diversity in sediment of Brari- nambal lagoon.
2) The co-relation between water quality and microbial community by redundancy analysis.

B) Projects/Works in Pipeline:

I.  Dredging of Brari-nambal Lagoon:
The removal of slush is being carried out manually on daily basis. However, the J&K

LCMA has planned to carrying out dredging operations through departmental machinery to
remove the land mass and radhs within the lagoon. The shifting of the machinery * Grab
Dredger” is under process.
II.  Pollution Abatement of Brari Nambal Lagoon:

The project “Pollution Abatement of Brari nUmbal Lagoon for an amount of Rs 50.64 Cr
which includes construction of a 14 MLD STP near existing Brarinambal STP of UEED
alongwith Sewer network and other allied works to cater to the discharge of 06 No. existing
drains going into the Brari-nambal lagoon is being taken by J&K UEED under NGT Action
Plan 2025-26. The DOR for the project is under preparation.

3. Technical & Operational details of the two STPs Operating in the lake area:

Most of the Sewage coming out of the surrounding residential & commercial
establishments is being treated through 02 No. of Sewage Treatment Plants having Capacity of
16.MLD & 17.08 MLD managed by J&KLCMA & J&K UEED respectively.

STP Brari-Numbal (New) managed by J&K LCMA:

The Sewage Treatment Plant (STP) located at Brari Nambal, Srinagar, was commissioned in the
year 2013 as part of the broader initiative to improve the water quality of the Dal Lake and its
adjoining water bodies. This facility plays a vital role in reducing the domestic sewage load entering
the Brari Numbal Lagoon and contributes significantly to the environmental restoration and
conservation of the region.

The Brari Numbal STP (16.1 MLD primarily caters to the sewage generated from the densely
populated areas around the Dal Lake and the old city (Shehr-e-Khaas) region. These areas generate
substantial domestic sewage that earlier flowed untreated into the Brari Nambal lagoon and Dal
Lake, contributing to pollution. With the establishment of the STP, wastewater from these areas is
intercepted, treated, and safely discharged, significantly reducing the pollution load on these critical
water bodies.

Design , Capacity & other features :

o Treatment Capacity: 16.1 Million Litres per Day (MLD)
e Technology Used: Sequential Batch Reactor ( SBR)

*hE YV Ry
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e The design of the plant is based on CPCB /SPCB norms .
“ e The area mostly cater falls and covers on the western fore shore of the Dal lake.
e The plant is situated at Brari-Nambal lagoon in the old city.
o The treated water is disposed into River Jhelum at Fateh Kadal through Brari-Narabal cut
e Presently the plant is catering and operating almost 80% of its design capability

Key Parameters:

Design Basis & Plant Performance of STP:

' 1.SBR Based STP at Brari-Numbal
Parameters Units Raw sewage flow characteristics
Flow md 16100 Treated waste water
Peak Factor m’/d 2.5 quality
Ph m’/d TO0-75 7.0-8.0
BOD mg/l 150-270 <30
COD =4 mg/l 350-480 <250
ISS mg/l 100-160 <100
NH3-N m 2.52-6.5 >90% removal
NO3-N m 0.43-2.2 | >90% removal
Total mg 2.98-8.52 >90% removal
Phosphate
Coliform Count[ MPN/100 ml 1X10’ | <1X10° =)

STP Brari-nambal (old) managed by J&K UEED:
The Sewage Treatment Plant (STP) located at Brari Numbal, Srinagar, constructed by J&K UEED

was commissioned in the year 1988. Total population connected is more than two lacs with inflow
sewage 22-23 MLD.

Design and Capacity :

e Capacity: 17.08 Million Litres per Day (MLD)
e Technology Used: Activated Sludge Process Technology (ASP)

The brief details of both STPs are tabulated as under:

S Name and address of | Technology Installed | Year of Cost Population | Authority
No. | STP/ Treatment plant Capacity, | commissioning| (Rsin | Served Responsible
- | MLD Cr.) for
' installation
STPs
1. (STP Brari-Numbal [Sequential Batch
(New) o Reactor (SBR) | 16.10 2013 +..2 38| 149047 |J&K LCMA |
2. |STP Brari-Numbal |Activated Sludge| - [
(O1d) Process (ASP) | 17.08 1998 | 2.24 | 208000 | r&¥ UEED
Total ' ! 357047
| ' | 3

e The J&K Lake Conservation and Management Authority has recently successfully installed
Online Continuous Effluent Monitoring System (OCEMS) at five STPs including

ML by A
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Brarinambal to record various Physio-chemical parameters like BOD, COD, TSS etc. on real-

« time basis. This is a step towards paradigm shift towards latest technology and smart
monitoring of effluent quality. Further, the Phsico-chemical parameters are also being
analyzed in Research & Monitoring Division of J&K LCMA.

o The analysis results of the STPs at Brarinambal samples analyzed in LCMA, Research and
Monitoring Division, Miskeen Bagh, Srinagar on 29-07-2025 are as under.

Parameters | Units Brarinambal Brarinambal Norms as | Permissible
LCMA (16.10 UEED per NGT | limit as
) MLD) | (17.08MLD) CPCB
Air \ & 28.8 28.8 - -
Temperature
Water o 245 | 25 24.6 24.7 . 5°C above
Temperature ' receiving
waterbody
pH - 6.9 1.7 68 7.4 - -
T mg/l 23 1.3 3.0 1.7 1.0as T.P 5.0
Phosphate i
Ammonical mg/l 21.1 17.4 20.2 12.8 10as T. 50
Nitrogen Nitrogen
Nitrate mg/l 1.02 0.95 0.7 0.88 -
Nitrogen l
T.S.S mg/] 156 | 32 195 | 153 - 100
Faecal Col/100ml - 500 - | 3200 Permissible | Less than
coliform ; . 2030 1000
: Desirable
100
MPN/100m]
Dissolved mg/| 0.4 4.8 0.2 2.4 - -
oxygen
COD mg/l 401 133 247 143 50 250
BOD mgl | 129 18 | 134 55 10 30

o The STP managed by J&K LCMA conforms to CPCB norms. The same is being now upgraded
under AMRUT 2.0 to improve the quality of treated outflow as per NGT norms. The funds for
upgradation of STP stand released. The J&K UEED has been asked to execute the up-gradation
work and the tenders stand floated by J&K UEED on 14-08-2025 and date of opening of bids is
04-09-2025 (Copy enclosed as Annexure-G).

e Further, as informed by J&K UEED vide letter no. SE-11/406-08, dated: 15-07-2025 (copy
enclosed as Annexure-H)), the project Pollution Abatement of Brari-Numbal Lagoon for an
amount of Rs 50.64 Crore which includes construction of 14 MLD STP alongwith sewer
network and other allied works to cater the discharge of 06 No. existing drains going into the
lagoon near existing Brarinumbal STP has been undertaken by them under NGT Plan-2025-26.
DPR is under preparation.

a4 y @{/“-/
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Operation and Maintenance of STPs:

The Operation and Maintenance of all the five STPs of J&K LCMA including Brarinambal has

r
been outsourced through tendering and is being carried out through Private agency under proper
monitoring of the Authority. The details of O&M Contract of SBR based STPs are as under
S. Name of the STP | Date of Period Projecif Allotted | Name of the |
" | start of Advertised Cost (in | Agency
- - Contract [ cost (In Cr.) | Cr)
01 | 1. Brarinumbal. l e M/s Ecoo
2. Nallah Amir Khan | ' Chem Sales
| Dec-2024 | 02Yrs |  4.26 3.50 ;
[ and Services,
‘ Gujrat
» Asinformed by J&K UEED, the Operation & Maintenance of STP under their control
is being carried out by Department itself.
_. o ‘{ﬁ""}/ T Jéya
Y Incharge % cutive Engineer it gineer E€Ave EXginebr

R&M Div. LCMA LD-1, LCMA LD-11, LCMA Mech. Div. LCMA LCMA

Page 7 of 7
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4 (Government of Jammu and Kashmir) ‘-"""_I
OFFICE OF THE TEHSILDAR KHANYAR SRINAGAR

The Secretory

LC&MA Srinagar.

No:- TKS/0Q/676-77/25 Date:- 18/08/2025

Subject:- O.A. 190/2025 News items titled “Brari Numbal” A stark Failure sucrenic
regimes failed to restore the glory of Dal Lake Lagoon appearing in
Greater Kashmir dated 13.04.2025.

Sir,

Apropos to the subject cited above, it is to submit that the matter has
been enquired through concerned field staff and the details obtained is
deliberated as under:

1. That the “Brarinumbal” is a revenue village of Tehsil Khanyar, wherein some
portion of land is in the shape of water body commonly known as “Baba Demb
Brari Numbal Lagoon”. However, no entry in this regard is recorded in the
revenue records.

2. That the said “Baba Demb Brari-Numbal Lagoon” is existing upon many survey
No’s including proprietary as well Sarkar comprising of 858 Kanals 10 marlas.
Out of which 618 Kanal 04 marlas recorded as proprietary and 240 Kanal 06
marlas recorded as Sarkar. The details of which is given in the Annexure-A
enclosed herewith for kind perusal.

3. That the Aksi Latha of estate Brari Numbal is in deteriorated condition due to
which the requisite details/figure could not be ascertained. Further, the said
“Baba Demb Brari-Numbal Lagoon” is surrounded by macadamized roads on
spot. The Google Map is annexed herewith for ready reference.

The point No. 4,5 and 6 does not pertain to this office.

Hence, the desired report is submitted for favour of kind information.
Yours Faithfully

§ =

!

L]

: iidam AR
Copy to the:- Kh!@ﬁ%ﬁ%g;

Deputy ¢ . .
y Ommissioner Srmagar for favour of kind infor%?ﬁ%r%ﬂ

&
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. @ o4 ISTON 2™,
CEFICE OF THE EXE:CUTIVE ENGINE {:‘f’ff':::“li‘lf;!(f:;i/: :”
LAKES & WATERWAYS DEV. AUTHORITY '

- wt()e
. n'i:'. Zahoor Ahmad Mandoo, Dated:
A Reg. No, CE(R& B)K-01/2010-201 L
£s S/O0: Habibullah Mandoo A'f
iv L ' m
F R/O: Kralyar Srinagar, : it -
¢ GSTNo. 01ALLPM254381 2, —
Subjeet:- Mauual/Mechanical dredging of Brarinumbal Laﬂo'-";i 11/ 1066-98
Reference:- This office NIT No. 06 of 2019-20, issued under No. LD-

dated: 15.7.2019,
Allotted Cost: Rs. 45, 88,500.00

For and on behalf of the Lt. Governor of ] & K U/T the contract for the asmf et
fixed with you on the following quoted rates, terms, and conditions which are reproduced hereunder:

’SI. Item Deseription & 1 Rate allotted |

No. I . ’ Qty. ! Units | Tigures Words |
TR ry - 1 Th

/1 Dredging of lagoon in water area in | 11500.00 !Cum ’ 300.00 l?:np::d ':I;

excavation over areas (exceeding Imeter in
depth, 1.5 meter in width as well as 10sq.m
on plan) including disposal of excavated
earth, and lift upto 2.5meter, including
dumping at desired site upto lkm distance
and quantity measurement will be at
dumping site, also carriage of material be on
pantoons with towing boats and area of
dredging will be as per direction of site

engineer,

2 Carriage of dredged material from dumping | 11500.00 Cum 99.00 Rupees
site to Rakh-Arth Bemina 12km including Ninety nine
loading for any lead and Unloading at only.

desired site directed by the concerned. ﬁg
Terms and Conditions:-

01~ Cost. of work:

The total cost of work on above rates amounts to Rs. 45, 88,500.00 (Rupees Forty five Lac eigh thousand
five hundred only). The individual rate of the items shall not constrye to bench mark f inati

ooy Or cost determination of that
02/- te of start & time of completion:

The date of start of work shall be reckoned within seven days from the
work shall have to be completed within a period of 45 (Forty five) caje

date of issye of this allotiment order and the
ndar days,

Page 1 of 2

@‘g:utivc ‘ngineer
P.T.0, # ;




03
04/-

05/ ¢p
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L w x.t‘."' L;!-_-_ - :
3 N i | =t =
' d".' B g the execution of work, a penalty upto 10% (Ten PEICENt) of the Wtg)

5 ; tin s recovering the extra cosy involved i, Eetting |
In case of any delay initially or du the contractor besides B the

of the contract shall be imposed upen

executed through some other agency. A deg

agreement for the work with the au . ¥ |
The contractor shall exccute formal execule s:ug:r! formal deed shall not however, preyent the contragy f, being J
i Fallure to the ale
issuance of this allotment,

L B or.
forced and NIT, allotment shall be bfncﬂng upon the confracie
n T 5

; " siled by you as :
The call deposit rt'l:cipl :‘?;‘!l(h lﬁlﬂi‘gg“‘;{;’:f:ﬂ shall be released only after successfyl on of the
26.07,2019 drawn ¢ roug

eamnest money beal‘ing-l"fg-;lzm]sg de:
N
g 1000000/ bearing FDR No:S90136 ~ Dated:02,07,200

Bank C D, Hospital Branch pledged ;
Divisional chest and shall be released in accordance with NIT clause.

vy s Rs'lo Executive Engineer Lake Division No.2" has been also reta md in the

All other terms & conditions shall remain same s envisaged in the NIT and rate list for the work.

Copy to the:.

0l The Vice Chairman, J g g LWDA,

02/ Superintending Engineer, J&K Lwpa

03/ Financial Agy isor/CAQ J&K LDA, | |

04/ ::rs::rk Etxha;e\tgolrtl‘::hr AMM'ILUT Sub Divis_ion LDA Sgr. for informatiop, and necessary action with the

v Priin . . SXecuted stricqy i accordance ity the proposal in @ time bound manner. .
ts officer for Informatiop, 06/ Heag Draftsman for ; f i e |

Pere 7 of 2 orin Ormation, . |
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y Amnease Al

PHYSICAL VERIFICATION REPORT e
s {1\} General Overview ew of Project/ Scheme/ work T 4
| ?\Jnu‘ of the Project/ work _|Tt_~lnil_.1ii-mr-n'l_T\r_.mmm o Deartaarbal Lngon;l
T —t== B el ( UNDER AMRUT Scheme)
< | Taken up under (State Seetor or Districl Luuml Sponsored Scheme
Qt\‘lur}
3 lk‘kﬂlll‘!ll Orl’l‘m&.‘g U WOIL (\"IHH (N f lt\\\ll} » UF;];; ]-\}u,mh,[] o
L1 % 28 |I:’NT'U ] Srinapur g
T T T
ol h.___li! L\ "L‘};C__ il Buba Dem
! | Department JEK Lake Conservation & Management !
i L Authority, Sgr
i 8 | Exccuting Agency Exccutive Enginecr, Mechanical Division, J&K
LCMA, Sgr
9. 1 Objective of the project (Yes/No) Acration ol Water
10, Requirement of Land for the projeet (Yes/ No) | No
L | I0yes Type of Land acquired (State/ N.A
Privatc/others)
12. | Il Private Land, mention acquisition cosl N.A
13, | Estimated cost of (he Project (Rs. In Lac) Rs. §1.78 lacs
I4. | Status of Administrative Approval (AAA) Accorded under Amrut scheme
Accorded / Not Accorded
15. | Revised Costifany ' No
16. | Whether Administrative Approval for revised | No
cost accorded Yes/ no
17. | Source of Funding Regular/ Loan/ CSS/PMDP. | CSS
18. | If Source of funding is Loan/ CSS/PMDP | CSS
(Funding pattern % centre/ State /Loan Sharc)
19. | Work / Contract allotted through(c-tender/ E-tendering
nommal tender/ without Lz.ndcr
20. | Allotted cost 40.52
21. | Date of start of work 17/03/2020
22. | Date of Completion I3!09i2020
23. | Expected-date of completion, il incomplete
24. | Completion cost, if completed Rs 40 152 hms
S.no | (B) Financial Analysis (Rs. In Lucs) . _ R L Wt ey
Source of Funds Released Funds Utllmed Remarks -
funding cS [ §S Total ./ 'CS S8 'Icml__ i ERe e
6. Regular [ : i A O SRR N2 RIS :
% Loan \ ; - D e ) EEREAR IR e B
A O NN BRARA 7 K[ P SRR T BB i
9. _[PMDP ' e
T Tamle o AT s 05 *40'52 T 40,52

Note: Additionial Rs 1083 Lacs has been transferred to Electr:c E}Msion IV PDD by e

]
Executive Engineer Lake Div 2% yide letter LD- 2 /1312-19 Dated 07/08{2020 on

__account of creat:on of 250 KVA Electric Sub: Statnon at-Brari:Na mba_j_aggm

&K LCMA Sgr Bag
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Mr. Manzoor Ahmad Reshi,

Reg. No. CE(R&B) K-160 /BEE/Q19 of 1991-9) 3’."; é‘b’ th/ 463 -0
S/0:Mohammad [smail Resh| e 1Y [om

R/a: Panthachowk Srinagar, / / e

PAN: BRAPA7216G
GST: 018RAPA?216(342U M.No.7780880433
Email:junaldreshlhe@gmall.com

Subject: Installation of trash booms at Dawood Khaki Bridge, Pokhribal,

Féf.j Item Description ' '“"""“[_““}"““— stimat | “;O;AL
No. ' .

.I i Qty. U:lt edl!r!‘ate[ AMOUNT

T T T o B _p| WiETe.

=T 3 14 5 | 5

i i Structural  steel work in single  section | | 1

RES _" including Cutting, hoisting, fixing in position , 3793.43 Kg 120.80 | 458246.344
. & aoplying(Frame work )

2 | Kikar piles of avg 6" dia
" _including carriage, all leads and ifts etc, 13
,i P/F of steel mesh 15x15mm aperture, 1mm |
wire dia height of mesh 1.2 m to be fixed in I 904,220 ' SaM | 637.68 | 576603.010

8 Providing, driving & Installation of wooden | : 5
- , length 15" avg / 895.720 | Meter | 1429.83 | 1280727328

!
; s

lJ 3 angle iron & MS flat riveted /welded as as
I | per requirement 3 | _ i

Finishing with Epoxy paint with two coats at,
‘ 904.22 | SqM | 197.80 | 178854716

! “L“ |

- ——

II 4 12l lscations prepared as per specifications
‘ 1 Incl, prepearation of surface complete, e e e
T et Gont o e i ,f | Rs.249a43000,
Amount of the Work as per rates guoted by the contractor | Rs.i5,21,104.0

1 (39.020%) Thirty Nine Point Zero two zero percent) below on
advertised / estimated rates sh ninthe Column No.0s. | !
| The work is allotted on (39,020%) Thirty Nine Point Zera tac st perceat) |

| Below on estimated / advertised rates shown in columnNo5 _
: within m'pulmgims.l

(NOTE:The work js to bmmmnmummmﬂ

e : J’r!n’k
Gmedmﬂdy&.vext f;,w*ﬂ?pﬁ \}'.tﬂ ginde

A/
l&:‘a Ve ;
g iy A

—

e —

g



. Gost oL.works The total cost of work s R8.15.21,104.00 (Rupses_Fifteen Lacs
mmmmwmummm, The same should be
restricted and no excess whatsoever should be allowed to cause. The individual rates

of the items shall not however construe 1o be 4 bench mark for cost determination of
that item.

QFFICE OF THE EXECUTIVE ENGINEER LAKE DIVISION NO.1%, MISKEEN BAGH KMANTAR SRINAGAZ
14 K LAKE CONSERVAIIQ N\ND MANAGP | BINAGAR o — el aalaite o o

_ The date of start of the work shall be recynned
within OF days from the date of issue of this allotment and the work shall have to be
completed within period of 60 days only. Time 15 the maln essence of the work and if
you will fail to start and complete the work within the stipulated time action as
warranted under rules initiated against you and you will be black listed immediatety
under rules.

3. Photoaraphy of the work: Photographs of work (before/during /after completion )
shall be incorporated with the bill duly signed by contractor / AEE concerned. Nothing
extra shall be paid to the agency on account of the same,

4. Delaysi-In case of any delay, initially or during the execution of work, a penalty upto
10% (ten percent of the value of the contract shall be imposed upon the contractor,
besides, recovery of extra cost involved in getting the work done through some cther
agency & the CDR shall be forfeited.

5. Agreement:-The contr actor shall have to attend the Divisional office along with his

enlistment card within seven days from the date of issue of this allotment order for

: B ecurity /Adc ~erformance Security: The FDRs worth
Rs.2,00,000.00 deposited by you bearing No.388758 dt:14.08.2024 and CDR for
Rs.49,889.00 vide N0.3835791 dt:05.08.2024 through JK Bank Upper Sathoo Seinagar
shall be released only after the successful completion of the contract and expiry of
DLP.
7. Retention Money:10% amount shall be deducted from each running/ final bill which
shall be released only after expiry of DLP.
8. Defect Liability Period (DLP); shall be for a period of one year after date of completion of
the work.
9. In case of any disputes/differences, the jurisdiction shall be to the Courts situated in
Srinagar only.
All other terms and conditions shall remain same as are nvisageqd/in the NIT of the
work/GFR 2017 and Manual for Procurement of works. ... Je L
Exéc g g'er
Laké& Division No.1st
J&K Lake Conservation and Management
Wm the: Authority, Srinagar
L. Vice Chairman J&K LCMA, Sgr. for Inf please.
2 Superintending Engineer J&K LCMA Sgr for Inf, please,
3. Financial Adivisor/CAO, J&K LCMA for Inf. please.
I Assit. Engineer Engineer, InLake Sub-Divislon, JBK LCMA. He Is difected to have the work
- executed within stipulated time as per terms and conditions of 3ha, NI and allotment letter
and direct the contractor to attend the Divisional office i dfawal of agreement.

5. Asstt. Accounts Officer (Divisional Office) and Division h
L e ) slonal Drawing Branch.

!



! s ..I- I i i SR : f
3 &K Lakes Conservation g Muna g Bl @l
) ‘ ! . gement Ayhor: e j
. (é LLMA'(,omplcx, Miskeen Bagh, Sriaiuga;or’l';bﬂﬂ : '!
X 4&:“’ Wabssite, yy W lenig, iy emnlj; seklenngig, ' : gt

il camy

M/s Tahir and Brothers
Prop, Tahir Hussaln Shellah,
10 Manzoor Hussain Shelhh, -
Rio, Habak Shanporq, |
Hazrathg) Srinagar, j

Reg. No 328)A/Ciuﬂa‘$ i
3 omtmfoEICID!DDCI %
aboyr License Number CL-7588414. e |

Subject; - §of;
Ject: - Solid waste Munugemant of Dal and Nigeen for the year 2025-2¢, }

Reference. 1 Accord ini
ik of Administrative Ap
proval order No, 33 of 2025 ot 04.02.20 '
SE/ LCMA}624‘26 dat, 04.02.2025. o - |

& i i |
Technical Sanction No, 04 of 2025, . 01.03.2025 of Chjef Engineer, UEED Issued Vide -'
No. CEIUEEDJ’T 5!553-54 dt. 01.03,2025, |

3. G‘NFT No 5 of 2024-25 dated: 1.3.25 issued by Executive Engineer Lake Division 12, l

6. Letter issued vide No. $E!LCMA120-23, dt. 04.04.2025. |'

ALLOTMENT ORDER No: SE/. o4/ ORor2035:26  paTED: @ 04.2025

For and on behalf of Liewtenant Governor ol Jammu & Kashmir UT, the contract for the above noted work is ‘
!;e_rr:_l;&xmardcd 10 you on the following terms, conditions and rates quoted by you: =t |
' S. | Item Description [Qty T Unit Estimated | Allotted rate in Total ]'

no ! Rate Rs, Amouant as
, | per allorted
e e e 18 il L J rates in Rs. i
1. | Solid waste management of vanious hamlets ! ’
. | inside Dal & Nigeen lake by way of door 1o H700.00 | Labour 515420 (15.150 % below) |

I [ door callection, of selid  waste, i =137132

6428808

%
rantportalion  and  dispasal desipnated 1
| collection poins of SMC Stinugar (Complete | |
_Job for the year 2025-26). RSN . f |
z Sold  waste management  of  vanogs | | ’
' houscbual.'i-'d:mg::bu::l_v‘unnmurci:x! | 9100.00 Lubour | 515420 {15.150 % below) 3979738 i
| establishments indide Dral-Nigeen Lake by Wity f : =|37.13
| of doar to duor collection, of solid vaste, ite ;
| Iransportation  and dispusal a1 designated |

l: . collection polnts of SMC Srinagur (Complete " |

i | Jub for the year 2025.26), i |
{ solid waste manzgement of vpen waler surface ; | 4
!r ” 319 Dal-Nigeen aLakc und inflow/outflow | 16800,00 | Lubour 515420 (15,150 %% below) 7347209 I

Bt N NS e i

’ channels by way of solid waste callection, its | =37.33

transportation and  disposul ot designated | ! |
collection points of SMC Sringpar (Complete | |
s yeur 2025.36), ! -y ¥ T P
4 'T@'M Fevabass 17733735 |
{

Amount of the wurk as per alloicd raies (oot | =
I 1

15.150 % below advertised ruies) . N (T - 1S S

Terms and Conditions: - I

’ > Cost of Work: The 1o1al cost of work Is Rs.1,77,55,755/-/- (One Crore Seventy-Seven Lacs Fil’t;_'-l"_ive_ .
Thousand Seven hundred & Fifty-five only). The same should be restricted and no excess whatsoever S‘llﬂ_[l.t!?'.‘. : St

v .

T - B4 PO
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»

-

of works 2022/GFR 2017TA&K Public Works Department
NIT/SBD of this work.

ver
No: LOMA/ SEf>S rzé,/ 3034

Date:{04/2025. S &
{H
W ‘Srinagar

Copy to the:

I
2 Flmmclnl Advisor/CAO,

\ 3 ;’T \ -
um\m The tnd%vft!ud? ratos of the it
.___.{ mm iy ems shall not hnmmmmmuu beineh mark

: wiany nrmnmme The contract shall be valid upto 31" March 2026,

3, Execulive Engincer L
' JK LCMA, for information & necessary action.

s of issuance of this allotment order.

Complaint of non-collection of SW even for
a single day from househo
establishments ete. for each complaint 0.001% of sarctioned estimate cost of
»  Complaint of Non collection of Solid Waste from designated loaatlons and
(‘olleﬂiun poml even fl\f asingle day, 0.001% of smetlomd estimate cost of

ﬂmntall
e Not providing of supervisormate, deduction shall be made for the same on sancllomd miud

rates projected cost for the same in the sanctioned estimate with the additional penalty of 0001‘!60!'
the sanctioned estimate cost of the work.
. .
Burning of SW or Plastic, 0.001% of the sanctioned estimate cost of the work.
Naon-performance of any other obligation under the agreement for a continuous period of

li 001% of the sanctioned estimate cost of the work.
If the Penalty amounts as payable by the Service Provider is equal or greater than | % of the \,,.,'

L
cast for any period of three months or more, it may lead to Termination of the contract by
the Performance secyrity, besides; black listing the contractor. ey
Phatography of the work; s
Geo-tagged photographs of the work at site shall be incorporated with the bill duly signed by the m
Engineer. nothing extra shall be paid on account of the same.
g with his enlistment card @

Agreement: - The contractor shall have to attend the Divisional office alon
agreement for this work.

07 days from the date of issuance of this allotment order for drawl of nccessary R
ormance Guarant dduti al vz The call deposit receipt worth Mmdepudﬁby. .
you in the shape of FDR b o, 340312 dated, 05.04.2025 from JK Bank Branch Habbak Crossingand

addressed to Superintending Engineer JK LCMA has been retained by this office and shall be treated as.
performance guaranice of contract & shall be released only afier successful completion of the contracl.

r Agreement form 25 Double leal/Manual for Procurement

All ather terms and conditions shall be as pe
Engineering Manual 2020 and as laid down in th;;

‘superm!en eiEngineer
ynservation & Management Authorlty

MA, for information please.

JK LCMA for information.
LCMA, for information & necessary action.

Vice Chairman, JK LC

J-1" JK

Charge R&M wing,
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*BMGF Details

l Basic Detaits ._

74

sPocuremmnt Systen Government of Jamimiu And “ﬂ‘mkhm@
' w

Organisation Chain HAUDD | | Urban Enviconmental Engineering Dept| IS and D Div 16t Srinagar ’
Tender Reference Number ©NIT No.16 of 2028 26 |
Tender 10 2025 HAUDD Jna1s7 o Withdeawal Allowed Vi,
Terdar Type Open Tendes Farm Of Contract Prrcantags
Tensder Catopon, Works Ho. of Covers ? ’
General Tochnical F valuation ltemWise Technical Evaluation !
Ak nawy No Al ‘
Payment Mogde Offline lr;;;ulu Currency Allciwed For Mo
Fog 1 Curmency Allowed For No Allow Two Stiage: Bidding No
"-—-'——-——_____.-.._.__.._.____, e —————— s S——— e et e e e
Payment Instruments . Cavers Information, No. Of Covers - b .
Offline
SNo  Instrument Type Cover No  Cover Type Description %‘?"‘
1 Demand Drafy
- All documents as
} 2 CDR {Cash Depasit) 1 Fee/PreQual/Technical per NIT -pat |
2 Finance BOQ s |
' Tender Fea Details, [Total Fee in ¥+ -4,000) . EMOD Fee Details
Tender Fee in ¢ 4,000 EMD Amountin t  4,00,000 EMD Exemption No
- ! Allowed
Fee Payable To Executive  Fee ble At Sri r
Engineer § P e EMD Fee Type fixed EMD Percentage NA
a6 D EMD Payable o Superintending EMD Payable At Srinagar
Oivision Ist | Engineer UEED
Tender Fee No Circle 2nd
Exemption Allowed
Work Item Details .
Supply installation testing and Commissioning of tertiary water treatment system at 16.10 MLD
Toie STP Brari Numbal New
Supply installation testing and Commissioning of tertiary water treatment system at 16.10 MLD
STP Brari Numbal New
; as per NIT
Exte -
; In® 20000000  ProductCategory  CMi  sup category NA
3 ntract Type Tender Bid Validity(Days) 90 Period Of Work(Days) 270
: = 16.10 MLD STP  Pincode 190001 Pre Bid Meeting Place  NA
Bran-Numbal
Pre Bid Meeting Date  NA Bid Opening Place |
ox = UEED Circle 2nd
Srinagar
No Allow Preferential No
Bidder

14-Aug-2025 04:00 PM  Bid Opening Date

DireciLink 0&page=FrontEndAdvancedse,



’ - e ———— !

&ﬁiﬁ. 1210 pMm ePtocurement System Gavernmant of Jammu And Kashmir p-@ rl

= .

pea Download / Sale Start 14AUG-2025 04:00 b mmnmw!h End 03-5ep-2025 04:00 P .

Clarification Start Date NA Clarification End Date NA F

Bid Submission Start Date 14-Aug-2025 04:00 pM Bid Submission End Date 03-Sep-2025 04:00 PM }

|

Tenders Documents . .i

T S |

Document g o Document Name Description J[
1 Tendernotice_ 1, paf . NIT

|

Work Item !

S.No  Document Type Document Name Description |'

A~ |

1 80Q BOQ_B75096.51s B BOQ f

2 . 0“___ _““ Document mwnd”ﬁ-é Ty Annexure A ; o2 jr

Latest Corrigendum List i

( ) |

1 Corrigendum-1 Other a .

: 7 ,‘

. Tender Inviting Authority . : |

Name : Executive Engineer S and D Division Ist '
Address . Suliman Complex Dalgate Srinagar |
: - |




3 mmmmmmmwmtﬂm"' AT
OFFICE OF THE SU mmwmm mmm tmsn mu# Mﬂ' WRILALA

St ot St v
The Viee Chairman,
IRK LOMA
i . = .. s A . ¥,
Nosiay Mo 6 - o8 Dated: .r;fzz._ar,-;m

- Subject:~ Hon'ble NGT Order dated 29.04,2025 In O.A. 1902025 m:f-p
“Brari Nambal: A stark failure, Successive regimes failed fo resto
Lake's Lagoon™ mmmmmwmw_

Reference: Mecting hed n the ofice chambers of Vice Chsirman J&K LCMA on
S

Gy 'mws&onwm 1=
oltution Abatement of Brari :
af an NMLD STP. m_lr_.eﬂsﬂu'




irncewe )

GOVERNMENT o;j;n;mu AND KASHMIR
OFFICE OF THE DEPUTY COMMISS!ONER

SRINAGAR
(AMAR NIWAS COMPLEX TANKIPORA SRINAGAR)
Email: desgr-jk@nic.in Ph./Fax.01 04-2472560/24521 82

Member Secretary,
Pollution Control Committee,
Jammu & Kashmir.

No - DCS/ARA/(901-R)2025/ 409 Dated:- 2 8/08/2025

Sub © News Item Titled "Brari Nambal: A Stark Failure Successive Regimes Failed
To Restore Glory Of Dal Lake,S Lagoon Appearing In Greater Kashmir Dated
13.04.2025".

Ref: JKPCC!SCJOAJ90:‘2025/520—523 dated: 20-06-2025.

Sir,
Apropos the subject and reference cited above, i
has been enquired through Tehsildar Khanyar, Urban Environmental Engineering

Department (UEED) and District Officer J&K PCC, Srinagar and the consolidated

t is to submit that the matter

report are as under:

"
1. As per the report of Tehsildar Khanyar, Brarinambal is a revenue village under

Tehsil Knhanyar, wherein some portion of land is in the shape of a water body
known as "Baba Demb Brarinambal’ on land comprising of 858 Kanals 10
Marlas, out of which 618 Kanals 04 Marlas recorded as proprietary land and 240
Kanlas 06 Marlas recorded as Sarkar Land. Furthermore, a temple exists on a

patch of land measuring roughly 5 Kanals and an approximate area of 70 Kanals

is under STP.

2 That the Aksi Latha O
additional time is sought to verify actual encroachment on spot.

3. As per report of District JK PCC, Two CSTPs are operational along the periphery

bined capacity of 33.2 MLD. |

f estate Brari Nambal is in deteriorated condition. Hence

of the Brarinambal lagoon with a com
4 That regarding solid waste management, the responsibility for the collection,

disposaland treatment of solid waste lies with the Srinagar Municipal

viam QMY which is being done as per routine schedule



% per report Of UEED. liquid waste treatment being carried out through two

3TPS. The STP of 17.08 MLD at Brarinambal pertains to UEED and the STP of
16.10 MLD is under LCMA.

The matter is accordingly submitted for your kind perusal and necessary
instructions.
Yours faithfully

Assistant ner Revenue

/8



